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INTRODUCTION 

I, the Chairman of Estimates Committee having been authorised 
by the Committee to submit the Report on their behalf, present this 
Sixty-First Report on the Ministry of Education and Culturo-Elemen-
tary Education. 

2. The Committee took evidence of the representatives of tho 
Ministry of Education and Culture on 7 and 11 November, 1983. The 
Committee wish to express their thanks to the Officers of the Ministry 
of Education and Culture for placing before them the material and 
information which they desired in connection with the' examination of 
the subject and giving evidence before the Committee. 

3. The report was considered and adopted by the Committee on 
26 December, 1983 and 11 January, 1984. 

4. For facility of ref«ence the recommendations/observations 
of the Committee have been printed in thick type in the body of the 
Report, and have also been reproduced in a consolidated form in Ap-
pendix III to the Report. 

NEW DBLm; 
January 18, 1984 
Pausa 28, ]905(S) 

)v) 

BANSI LAL, 
Chairman, 

Estimates Committee 

.. 
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CHAPTER I 

ELEMENTARY EDUCATION 

(,a) Reorientation of 'ELementary Education' 

1.1 According to the! Prei.tminary Material furnished by the Minis-
try to the Committee, EI~mentary Education in India, had traditionally 
perfonned three main functions: (i) imparting of literacy; (ii) pre-
paration for admission to secondary school; and (iii) preparation for 
entering into a lower job under Government. Mahatma Gandhiji felt 
4issatisfied with the prevalent system of elementary education and 
-.:xpressed his views on education in a series of articles which appeared 
m different issues of 'Harijan' during 1937. He proposed a program-
me of introducing basic education which aimed at providing education 
through the mother tongue ,and througla a craft. 

L.2 Gandhiji's proposals for transforming of elementary educa-
tion were considered by the All India National Education Conference 
held at Wardha in October, 1937. The conference resolved that; (a) 
free and compulsory education should be provided for seven years; 
(b) the medium of instruction should be the mother tongue; (c) the 
total process of education should centre round some form of manual 
and productive work; and (d) the craft should he chosen with due 
regard to the environment of the child. 

1.3 Since the term 'Basic Education' has been interpreted in a varie. 
ty of ways, the Ministry of Education and Social Welfare thought 
it n~es::;ary to state clearly what was meant by Basic, Education. A 
paper entitled 'The Concept of Basic Education' was brought-out in 
1956. It stated that the concept of basic education was the same, as 
defined in the report of the Basic National Education Committee 
(Zakir Hussain Committee) and elucidated by the Central Advisory 
Board of Education. It was conceded that the provision of eight years 
'of compulsory universal schooling and the use of the mother tongue 
as the medium of instruction were least controversial and hence could 
be widely ,accepted as guiding principles of elementary education. 
The document also highlighted the following features of Basic Edu-
cation:-

(i) Basic Education, as conceived and explained by Mahatma 
Gandhi, was essentially education for life and, what was 
more, a education through life. -It aimed at creating 
eventually a social order free from exploitation and vio-
lence. 
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(ii) The fundamental objective of Basic Education was noth-
ing less than the development of the child's total persona-
lity which would include productive efficiency as well. 

(iii) The basic craft would have to be such as would fit into-
the natural and social environment of the school. The 
choice of craft would also have to be in terms of its edu-
cational possibilities. 

(iv) The study of the curricular content should be intelligently 
related to three main centres of correlation, viz, craft 
work, the natural environment and the social environ-
ment. 

(v) The Basic scheme envisaged ,close integration between the 
school and the community so as to make education as 
well as the children more social-minded and co-
operative. 

(vi) Basic education should no longer be regarded as meant 
exclusively for the rural areas. 

1.4 The Assessment Committee on Basic Education constituted 
under the Chairmanship of Shri G. Ramachandran recommended 
that non-basic schools should be converted to basic schools by intro-
ducing in them the activities and simple crafts of the basic schools. 
This led to the introduction of basic education in elementary schools 
resulting in the emergence of a common pattern of elementary 
education. 

1.5 The Education Commission (1964--66) which made a 
review of educational developments and made comprehensive recom-
mendations for its transformation, felt that the essential principles of 
basic education were so important that they had to guide and shape 
the educational system at all levels. The Commission suggested the 
introduction of work-experience in place of basic craft. It stated that 
concept of work experience was similar to that of productive work in 
basic education and should, therefore, be regarded ,as an integral 
part of education in all types of schools and all stages of education. 

1.6 The National Policy Resolution on Education (1968) visua-
lized transformation of the educational system so as to relate it more 
closely to the life of the people. It recommended that work experience 
and national service should form an integral part of education. 

1.7 In the light of the recommendations of the Education Com-
mission and the pattern proposed in the National Policy Resolution, 
NCERT brought out 'The Curriculum for the Ten Year School--A 
Fr,amework', in 1975. The curriculum framework emphasized that for 
harmonious development of the child's personality, it w~ necessary 
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not only to expose him to scholastic areas for intellectual development 
but also to put him in situations where he could get opportunities to 
work with his hands. The document further recommended that at the 
primary stage, work experience should begin with simple, creative, 
self-expre~sional activities performed with locally available material 
and simple tools. 

1.8 The role of work experience in the school curriculum was 
considered at some length by the Ishwarbhai Patel Review Commit-
tee. The Committee felt that the concept of 'work experience' needs 
to be replaced by that of sooia~ly useful productive work. The Com-
mittee felt that reaffirmation of the Gandhian concept of 'socially use-
ful productive work' was the very first step in giving the right orien-
tation to the system of education. It emphatically recommended that 
socially useful producl\ve work must find a central place in the school 
curriculum. The Committee stressed what it advocated was not 
merely education plus work but education in and through work. 

1.9 The Mirtistry maintain that a review of the educational deve-
lopments during the past two decades reveals that essentially educa-
tional thinking in India is substantihdly based on the Gandhian 
philosophy of basic education. While the nomenclature may not be 
in use, the essential features of basic education have been incorporated 
in the system. Thus the present system of education has intemallized, 
the spirit of basic education and consequently the distinction between 
basic schools &/od non-basic schools has disappeared. It is no doubt 
true that therl! are gaps between the intended curriculum and the curri-
culum that is actually implemented. For instance, SUPW is being 
used as an additional area and not as the medium of education as 
basic education h&U advocated. Further, it is being given less 
weightage and importance in the syllabus as compared to other 
academic subjects. , 

1.10 During the evidence, the representative of the Ministry was 
asked whether any clarity has emerged in regard to the concept of 
'Basic Education' and as to the manner in which it should be ineor-
oorated in the Elementary School Syllabus. The witness replied:-

". . . though the nomenclature of the Basic Education is pro-
pounded by Gandhiji, and explicitly used in the present 
curriculum, the important features of Gandhiji's concept 
of Basic Education have been incorporated. For example. 
the mother tongue and the craft are two essential basics 
of Gandhiji's basic education and the procedure of this 
is related and centred round the manual and productive 
work and is related to the environment; in the frame-
work prescribed by the NCERT, SUPW, as it is called. 
is a compulsory subject. It has been integrated with the 
curriculum as such and at the primary stage, 25 per cent 
of the workload is given to the SUPW. The work experi-
ence relates to all types of the school. The attempt has 
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been made to create a better surrounding in which a stu-
dent is in a posItion to develop his personality and relate 
his education WJth the environment. And what is must 
important that you would consider is that the manual 
work is to be a work of dignity." 

1.11 Asked by the Committee whether the concept of Gandhiji 
was found impracticall or was there lack of talent to implement it, 
the witness replied that all practicable wpects of Gandhiji's concePt had 
been adopted. However, laudable Gandhiji's concept of imparting edu-
cation through the medium of craft might have been, yet, it could 
not be impit."J11 en ted. However. essential' ingredients of Gandhiji's 
concept had been retained. 

1.12 The Committee asked the representative of the Ministry to 
elaborate as to how SUPW could become an intergral part of the 
Elementary School Curriculum and how Government proposed to 
ensure this. The witness replied: 

''The second question has two important b1spects. One is that 
Gandhiji's concept was supposed to be craft centred and 
secondly it should be self-suffi~ient. In other. words, 
whatever productive work is done at the school should 
give so much of remuneration that the schOdl could be-
come self-sufficient. Now both these things have not 
been possible. In order to obviate that thing, the other 
thing that is called Socially Useful Productive Work has 
been suggested. The NCERT, in order to strengthen 
these components have brought out four Manuals which 
explain in totality the instructi~ns to be given, the way 
teacher should use these tools and how best to use the 
environment. The second thing that the NCERT has 
clone in 1981-82 and in 1982-83 is that a number of 
training courses were conducted !lll over the country and 
the teacher educators were trained and they were supposed 
to further train othelr teachers who would make SUPW 
a more useful means of instruction." 

1.13 When asked \\hethcr any deficiencie·s have been detected in 
the Scheme of SVPW. the witness replied that research had been made 
in this field and whatever drawback came to light have been rectified. 
The witness added that the work load of ~PW was 25 per cent at 
the elementary stage. At the th·ird. fourth and fifth class it was 
20 per cent. This percentage continued upto 8th c1a~s and was found 
to be sufficient. 

1.14 Asked whether Centre wac; giving any financial aid to States 
to tmplement the SUPW programme, the witness replied in the nega-
tive and submitted that the States themselves had to m~e provision 
for this in their own Budgets. 
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1.15 'Education' is now a concurrent subject. The Constitution 
envisages provision of free and compulsory education for all children 
untll they complete the ag(! of tourteen years. Thus, the States and. 
the Centre have a distinct and joint responsibility for the Elementary 
Education. Tim stage of education is crucial to the mental. moral 
and inteliettual development of th,(! children. Traditionally elementary 
education was merely meant to impart literacy, to prepare for admis-
sion to the secondary school and to prepare for entering into the lower 
jobs under Gov~mment. This role had to be modified after the advent 
of freedom to prepare the childr,en to be self-reliant, patriotic and more 
useful citizens of the country. The challenges of socio.economic 
development hav,e to be met by such a modification. In this context, 
it is essential that the children acquire at the earliest of their educational 
career an attitude conducive to a balanced development of knowledge 
and values as well as capabilities for work\ The dignity of manual 
labour especially has to be incukated in the young mind. The Co ..... 
mittee appreciat,p. the efforts of Government in translating Gandhiji's 
ideal basic education into reality. After a series of endeavours to adapt 
the ideal to suit the changing needs and aspirations, the concept of 
socially useful productive work has now M,'.!n evolved and commended 
for adoption as a compulsory subject. The Committee have, however, 
received an impression that the work orientation 0'£ primary educatilon 
has not received the ,p.mpbasis that is due to it. Further. it has not 
been uniformly implemented in all the institutions throughout the 
country alike in rural and urban areas. The Committee wish to em-
phasilie the need for som,~ uniformity in this regard. 

1.16 The Committee realise that Itt is not an easy task to evolve 
techniques and to mobilise resources--material, manpower-to 
achi\We th,(! socially useful and productive orientation of education. 
Investment in education should be viewed 'as a productive investment 
both from the social and economic points of view as without the right 
type of education real socio-economic developm,ent of the country is 
not possible. Having regard to the Dftrective Principles of the State 
policy, adequate funds for the primary education ought to be found 
to achieve tb,(! cod in view at the quickest possible time. The Com-
mittee, therefore, desire that in concert with the Planning CommhsioD 
a perspective plan should be evolved and implemented to universau.. 
the primary education and to make it trol.v work oriented unifonnly 
throughout the country well before the tum of the c,entury. 

(6) Universalisation of Elementary Education 

1.17 The Prejiminary Material furnished by the Ministry of 
Education and Culture states:-

"According to Article 45 of the Constitution of India. the 
State shaH endeatvour to provide, within a period of 10 
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years from the commencement of the Constitution, for' 
free and compulsory education for alll children until they 
complete the age of 14 years." 

• • • • 
"Though school education including elementary education, is 

still primarily the responsibility of the States and mostly 
managed by them, Central Government, besides sugges-
ting various measures for realising the go~ of Univer-
salisation by 1989-90 (the target indicated in the policy 
frame of the VI Five Year Plan) has intervened with 
some direct programmes." 

1.18 During evidence, the Committee asked the representative of 
the Ministry the reasons for not making desired progress in the direc-
tion of universalisation of education during the 11ast 33 years. The 
witness replied:-

"If we look 2t the cnrolme;nt figure we w~ll find that this is not 
a mean achievement. But our biggest handicap and 
4rawback is that we have not been able to keep pace with 
'the fast .increase In the population. Education is a State 
subject. There has 'been a tremendous increase in the 
number of schools and teachers and yet we are lagging far 
behind. The Central Government taking note of the fact 
that the progress was not upto the mark, keeps in moni-
toring this programme and encouraging the StlAes in 
allocating more funds. In the State sector were are doing 
our best to highlight the importance of elementary educa-
tion. The programme came into the 20-point Programme 
for the first time and the social services sector has also 
got the highHght. In the last three years our enrolment 
has gone upto 1.05 crores. Now our worry is of retaining 
these children. For that several steps have to be taken. 
There are many schools with single teachers. We are 
trying to pelrsuade the States to convert them into two-
teacher scho.ols. From 1979-80 we have started non-
formal education. The Cent,ral Government has given 50 
per cent grant~ for that. The problem is quite large. Thelre-
fore, we are doing our best to achieve the target. But 
.. "hat is required is more funds." 

The witness added: 

"Sometimes it so happens that teachers are 'not appointed in' 
time right at the start of the finflncial year, they are appoin-
ted at the fag end of the year. We are encouraging 
primary education in two ways-one is organising cam-
paigns to get more children into schools and then to' • 
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ensure that the children remain o~ the registers. We keep 
on seeing that adequate number pf teachers lire there, 
schools are there, teaching materials is there and other 
infrastructure is there. The Central Government gives 
help but they cannot bear the entire 'liability. We have 
introduced another new scheme only II month ago. We 
found that the backlog at the end of the Sixth Plan will 
be 3 crore children. Our target is to emol 1.8 croce 
children. That we will be achieving but still we will be 
left with a baclclog of 3 crore children. So, instead of 
enroting 1.8 crore children we must bring in 2.6 crore 
children by the end of the Sixth Plan. That is going to 
be possible if we give more and more funds." 

1.19 Th~ witness furthe,r cJarified that "our goal is that by 1990 
we should have 100 per cent enrolment in primary education atd abo lit 
50 per cent in the middle schools but the effort will have to be made 
in a big way by the States". 

1.20 In regard to the steps taken for making available more funds, 
the ,witness submitted: . 

"We have prepared a memorandum and have gone to tl'" 
Planning Commission a'lso. We have been requesting 
them to treat the infrastructure required for this scheme 
as an essential thing for the welfare of the State. We have 
requested all the States to furnish data. Plan is meant for 
new things but new things can only be done if the older 
ones !et properly fitted up. That requires additional 
teachers, addition~11 schools and other infrastructure. I 
am quite sure, if we get sufficient financial support, we caR 
achieve our target." 

1.21 Asked whether the shortage of teachers was also impeding 
the programme of universalisation of education the witness stated th·at 
"at the moment there is a backlog of about 16 lakhs teachers and the 
backlog is not because teachers are not available ... our handicap is that 
States are not in a position to have adequate funds to appoint the 
requisite numbers of teachers." 

1 .22 The witness clarified that "over a period of years enough 
potential has been created for coping with the demand. Trained man-
power will be available if we have more funds. At the moment be-
cause of shortage of funds regular re-orientation of teachers is DOt 
taking place." 

1.23 According to the Preliminary Material supplied by the 
Ministry "inclusion of 'Educ~ion' in the Concurrent List provides 
scope ior Central intervention in this area. But, notwithstandmg COD-
.currency, school education, particularly elementary education 
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continues to be the responsibility primarily of States &lnd is mostly 
managed by them. Central Government's role continues to be one of 
providing leadership, suggesting standards/norms.. making avhlliable 
data base/research support, training of the key personnel, developing 
models etc."; 

1.24 During evidence the Committee asked the representative of 
the Ministry about the reaction and response of the State Governments 
in regard to implementation standards/norms evolved by the Central 
Agencies. The witness replied:-

"Education has remained in the State sector, and the role of 
the Central Government h~s always been that of providing 
leadership, giving push and acting as a catalytic agent, 
helping the States in improving; the quality of education, 
laying down standards, providing model text books, mode1 
syllabus and training teachers. The Central Government 
has played this ro:e helping the States, plan thetir activities 
and giving guidelines. This is the role which the NCERT 
has played. Since the last two or three years, We have 
even taken on the additional role of giving monetary 
support." 

The witness added: 

"The Centre must help by way of guiding, providing ieadership 
and alsp giving monetary support, but the desire to spread 
education must come from the States. They must realise 
that this is priority number one. All development will 
be useless if education at the primary Ilevel is denied to 
the people. The responsibility of the States is there. 
While saying this, I do not say that the Centre has no 
responsibility. The Centre bas got the responsibility to 
~ee that the States pick up. That is why, in the last three 
or four years we have tried to put it in the 20-Point 
Proramme. We are giving more financial aid which we 
had not done before." 

1.25 The Committee asked the witne.<;s that without substantial 
financial aid, how the targets will be achieved by backward States. 
The witness replied that the financial aid was being given to States 
but if the alilocated funds were not utilised by States Centre could 
do nothing. ' 

1.26. The Committee pointed out to the renresentative that the 
target of elementary education was not achieved because sufficient aid 
had not been given by the Centre to States. The witness replied that 
Elementary and Secondary Education had been in the State List till 
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1979. However, the witness conceded that more funds should have 
been allocated for the achievement of the targets. The witness further 
clarified that funds had to be made available sl'nec the First Five Year 
Plan. . 

·1.27 It is indeed regrettabll! that the goal of unJversaiisation of 
elementary education envisaged to be achieved within a decade of the 
commencement of the Constitution stiD elud,es Us even after more than 
three decades. Increase in population is a factor contributing to th~ 
fallure to achieve the goal. Notwithstanding this, there has been failure 
to allocate ad.f!quate resources and make determined efforts. How· 
ever, after the amendment of the Constitution in 1977 'education' has 
become equally the responsibility of the Centre. The Committee 
have b,~n informed that the goal has now been set to be reached by 
1989-90. The Committee desire that there should be no further 
setback. 

1.28 The Committee are told that the backlog at the end of the 
Sixth Plan would be 3 Clrore children and that tar~ets set for the 
Plan period would have to be increased to achkve the goal of univer· 
salisation of elementary education b." 1989.90. This would require 
more funds. The Committee r..~commend that the allocation of funds 
should be realistically revKewed and augmented for the current Plan 
and adequate funds provided in the next Plan. 

1.29 The Committee hav,'! been mformed that though a concurrent 
subject now, 'elementary education' continues to be the responsibility 
prbnarily of the States and is mostly managed by them. The Com· 
mittee recommend that whiJ,~ ensuring allocation of adequate 'funds 
in the Plans, Centre should provide for financial assistance to the States 
depending upon their need to fulfil the commitment in this IJ'egard by 
evolving suitable (r-ntral/Centrally sponsored schemes In addition to 
the Schemes already in operation. ~ 

1.30 The problems is not of only elP,'olment of children but also of 
providing necessary infrastructure aM trained teachers and ensuring 
that there 8Il'~ no dropouts of children from scb~ls, to make the Pro-
gramme a success. The Committee would in particular refer to the 
problem of the rural areas where there are mostl.v single. teacher 
schools. Th .. ~se school., in reality go without any teacher for substantial 
periods dutrin~ the absence of the only teacher. The Commi .. ee 
recommend that the pattern should provide for a minimum of two· 
teachers per school and the Centre should com.~ to the assistance of 
the States In ensuring this. 
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CENTRALLY SPONSORED SCHEME 

2.1 It is stated in the preliminary material that, at the instance of 
the Planning Commission, a Working Group on Universalisation of 
Elementary Education was set up in September, 1977. The Workin, 
Group recommended special support to 9 educationally backward 
States identified by it through a Centrally Sponsored Scheme, with a 
provision of Rs. 50 crores out of a total Plan allocation of Rs. 900 
crores for Elementary Education in the Medium Term Plan 1978-
83. The Scheme was approved by the Expenditure Finance Commit-
tee in June, 1979. National Development Council, meeting in Au-
gust 1979, however, allocated only Rs. 25 crores for the Scheme 
The Scheme is being implemented on 50:50 sharing basis bet-
ween the Centre and the States. 

2.2 The representative was asked by the Committee during the 
,evidence as to what the "Universalisation of Education" meant. The 
witness replied:-

"We try to bring about coverage of children in the age group 
of 6-14 and their enrOlment in classes from 1st stan-
dard. It is both primary and middle level of education. 
It includes both." 

(a) Non-Formal Education 

2.3 Non-Formal Education Programme has been undertaken by 
the Government in pursuance of the goal of Universalisation of edu-
cation by 1990. The programme has been explained in the Preli-
minary material furnished by the Ministry to the Committee thus:-

"Even child shall continue to learn in the age-group 6--14 on 
a full-time basis, if possible, and on a part-time basis, 
if necessary. Fo!llowing this, a non-formal part-time 
education system is being developed as an alternate sup-
portive system to formal schooling. Under this system, 
children who cannot join and attend the formal schools 
because of socio-economic reasons, are offered elemen-
tary education of the same standard at places and timings 
suited to their needs and convenience. Children of the 
age-group 9-14 (9-11 for the primary level and 11-
14 for the middle level) are offered education in Non-
Formal Education Centres in a graded and condensed 
form. The major thrust of non-formal education is in the 
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9 educationally-backward States. Special assistance is 
given to these States on a 50:50 sharing bdsis under a 
Centrally-sponsored scheme of non-fonnal education for 

- elementary age group children." 

2.4 The Committee asked the representative of the Ministry 
during evidence to elaborate the concept of Non-formal Education' 
and indicate the expenditure incurred on this scheme so far. The wit-
ness replied that this scheme was for the students who could not go 
to the school during regular hours. A provision of Rs. 25 crores had 
been made for this. There were one lakh such centres imparting edu-
cation to thirty lakh children for three hours daily. The Ministry 
planned to have three lakh such Centres by the end of the Sixth Five 
Year Plan ill which one crore stud~nts were supposed to be taught. 
As the main problem was of girls education, Centres catering for edu-
cation of girls were being assisted by the Central Government on 
·90: 1 0 basis wher~ in the case of such Centres for the boys, Centre's 
Contribution was to the tune of 50 per cent. 

2.5 When asked by the Committee about the criteria for provi-
ding funds to the States, the witness stated: 

" ... the pattern of financing is on 50 per cent sharing basis. 
According to this pattern, the State Governments send 
their proposals to the Ministry of Education that in this 
financial year we expect to be a~e to open so many cen-
tres which will require so much of money. They say: 
we have been aMe to provide half of this amount in the 
Budget, now please give Us your share. As soon as the 
proposal is received, We· give OUr hhlf df the share. There 
is no delay at our end. The delay is mostly due to the delay 
in receift of proposals from the State Governments be-
cause ( ) they find it difficult to locate their 50 per cent 
of the requirements and (2) they find it difficult to assess 
theb' administrative capability of how many centres they 
can open in a particular year. But the releases of funds 
from the centre are on the basis of the proposals received 
from each State Government." 

2.6 The Committee drew the attention of the witness to the fact 
that only R4i. 10 crores had been spent in four years out of total allo-
cation of Rs. 25 crores for 5 years. It was ,asked by the Committee 
whether it would be possible for the Ministry to spent the balance 
amount of Rs. 15 crores in the remaininj:t time of one year. The 
witness expressed a hope that it could be done because ail the hinde· 
ranees had been now cleared off. . 
2501 LS-2. 
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2.7 The Committee pointed out that States were' not able to 
spend the money allotted to them because Central Government's al-
locations were made known to them in Feb-March. The witness 
stated that funds were made available to the States in three instal-
ments. No specific enquiries were made for 1st and 2nd instalments 
but before the release of third instalment in September, States were 
required to furnish the audited ~tatements of accounts of first two 
instalments which took a great deal of time. The States did not send 
these on time I resulting in further delays. States had their own 
problems regarding their rules and regulations s;ausing delays in 
which Centre was unable to interfere. 

2.8 The Committee pointed out that due to lack of proper moni-
toring system. at the Central level fundi were not being fully utilised. 
ilt could be achieved with a proper and timely monitoring system. 
The witness conceded that monitoring system at the Centr&ll level was 
not adequate. There were some defects which were due to some 
problems like lack of adequate staff. A scheme had been formulated 
under which sufficient funds would be made available to States to 
employ sufficient staff for this purpose. Secondly, the rules and 
regUlations regarding sanctioning &11d disbursement of funds will have 
to be simplified by the States so as not to delay the process. 

2.9 It was suggested by the Committee that for Non-formal Edu-
cation clear targets could be fixed for each State and that if the 
States were not able to achieve them, Voluntary Organisations should 
be asked to take up this job. The witness responded. 

"Weare fixing the targets. We will have to bring in some 
children through formal education and some through 
non",fonnal one. We have given targets to each State 
in respect of primary sector in formal and non-formal 
fields. Based on their OWn capwcity and the infra-structure 
they have, they tell us what is feasible, and what is not. 
We persuade them. to try to reach higher targets. We do 
not want to give unrealistic targets." " 

2.10 ,In regard to taking help of voluntary organisation in this 
area, the witness added:-

"Voluntary organisations are also involved. We are not giving 
the job only to State Governments. In some States, vo-
luntary organisations are helping ... 

" ... we will take up your suggestions. The voluntary orga-
nisations are getting lOOper cent grants from us in res-
pect of these schemes ... Our monitoring and security of 
funds depend on the extent to which the State main-
tains supervision on these voluntary organisations. Other-
wise, there can be complaints that the funds provided by 
us are frittered away." 
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2.11 The Committee wanted to know whether Central Govern-
ment depended simply on reports of State Government~ i~ matters 
of proper utilisation of funds by the Voluntary orgaDlsatlOns or 
whether there was any Central agency to check that up, the witness 
stated: 

"We get progress report from the voluntary organisations. The 
SlfJlte Government functionary concerned with the pro-
gramme goes and inspects. Whenever we go on tour we 
also check that up. NCERT also goes and 'checks that up." 

2.12 When the attention of the representative W:lS drawn towards 
certain v.oluntary organisations which simply existed on paper t.o 
get the g1"ants and doing nothing, the witness assured: 

"We shall have a thorough investigation into this matter. We 
will get the manner of inspection checked up and see 
what further improvements can be got made to see that 
there is no bogus organisation functioning. 

" ... I promise I will get all the Institutions looked into. OUf 
Accountant General also does audit. That agency is in-
dependent. If they bring anything to our notice, we come 
down heavily. We will get everything checked up." 

2.13. The Committee note that the Government's policy is that 
"'every child shall continue to learn in the ag,oe group 6--14 on full· 
time basis if possible, and on a part time basis if necessary". Follow-
ing this, a non-formal part-time education system h bein~ developed 
as 8 supportive to formal schooling. Under tmlll system cbildren who 
cannot att~nd the fonnal schools because of socio-economic rea.CiOn..~ 
are offered elementary education of the tiBII1e standard at places and 
timing suiting to their needs and convenience. The major thrust of the 
non-formal education is in the 9 educationally backward State.4i. Special 
assistance is given to these States on 50:50 sharing basis. However. 
in the case of such centres for the girls the Centre's assfitancc is l1pto 
90 per cent. Th!! Committee have been h1fonnoo that a sum o~ 
Rs. 25 crorcs have been allocated for this scheme. tbou~ a Workill~ 
Group on Universalisation of Elementary Education set up in 1977 
recommended Rs. 50 crores. However, only Rli. 10 CI'Ores could be 
sp,mt during the first four years Of the operation of the scheme ow~ 
to a variety of reasons chief of which are inabBity Of the States to find 
matchine; ~rces and adminfmiative inadeQuacies. It is indeed 
regrettable that such a demrable scheme i4i lan2Uishfnt! for want of 
enoul!b support. J'h.~ Committee desire that the implementation be 
speeded up and tbe modest taNet of openint! 3 lakh centres covering 
one crore children for the Sixth Plan reaH!ged. 

2.14. The IJ'(,Dre.~r.ntatives of the Ministry have conceded before 
the Comm~ee thllt the monitorinp svstem at the Central level was 
IIOt adequate. Acoordinp.: to the Min~ thP..-e are ~m(' difficulties. 
,e.g., lad: of adequate staff etc. The Coimnfttee reconnnead that the 
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M.iDiStry should strengthen their monitoring system to make it eHee-
tive at the earliest and it should also be Impressed upon the States to 
simplify their Rules and Regulations re~g sanctioning and dis--
b~ment of fonds onder the scheme to make for their smooth and 
timely flow. The Committee would await the results of the steps 
undertaken by tbe Ministry in this regard. 

2.15. The Committee learn that voluntary organisations are also 
involved in tbe setting up of c.entres for Non-formal Education. Such 
voloatary organisations are given 100 per cent wants 'from the Centre 
in respect of these schemes. The Committee have a ~eeling tbat there 
is at present no effective check on these organisations to ensure that 
grants giv;en to them are not misotilised. 'The Committee would like 
the Ministry to have their own arrangements to conduct periodic ins-
pections of the activities of the voluntary orgaaisatiODS to whom funds 
are provided by the Centre and ensure that public fonds are put to 
proper use.· Tb.~ Committee would like to be kePt apprised of the 
action taken by the MInistry in this regard. 

(h) Educational Technology PlOgramme 

2.16 It is stated that the objective of the Educationall Technology 
Programme launched in 1972-73, ,as a centrally-sponsored scheme, is 
to bring about a qualitative improvement and wider access to edu-
cation through an integrated radio and television. The scheme is 
implemented through Educational Technology Cells in the Sta1iefl 
which are established, equipped, and maintained, with Central assis-
tance for a period of 5 years, after which they become the responsi-
bility of the State Governments. 

2.17 During evidence the Committee a.,ked the representcJtive of 
the Ministry whether· the Educational Technology Programme was 
devoted exclusively to improve the technology of Elementary and 
Basic Education or it had .a wider coverage. The witness replied:-

"The objective of this scheme is to improve the quality of 
education at all levels and the three basic areas arc ele-
mentary education, non-formal adult education and 

secondary education. The programmes are mostly of the 
nature of supplementing the school programmes and 
these are mainly enrichment programmes. Special em-
phasis was laid at the elementary education stage on 
reduction of wastage at the primary level in particular. 
by making primary school instructions more interesting 
instructive and effective by demonstrations through 
audio-visual materials. One showing is, in fact. better 
than a hundred sayings." 
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2.18. When asked ab9utthe finaJlcial and physical targets laid 
down and the progress achieved so far. the witness replied: 

"In the Ministry of Education we have educational techno-
logy unit which was started in 1972-73. In the NCERT 
we have Centre for Educational T~hnology. This was 
started in 1972-73 with the assistance from UNDP. The 
amount involved was $ 11.37 million. In the States the 
corresponding cell is for educational technology and this 
was intended to stimulate the use of TV and other media 
mainly with a view to improve the quality of education. 
This is lOOper cent Centrally assisted scheme and it was 
our endeEIVour tha.t after a period of three years the State 
Governments should take over the management of these 
institutes. But later on when we found that the res-
ponse was not quite good, this was extended to a period 
of five years." 

The witness further added: 
"By the end of the Fourth Plan period, only two Educational 

Technology Cells were established in two States, Maha-
rashtra (1972-73) and Rajasthan (1973-74). By the 
end of 1974-75 .• five other States, Andhra Pradesh, Bihar, 
Kamataka, M: P. and Orissa had set up Educational 
Technology Cells and this was after the Ministry enabled 
the State Governments to take over the management of 
the Scheme after a period of five years. By 1979-80, 
Educational Technology Cell have been set up in 21 
States with the solitary exception of Tripura." 

2.19 Asked whether any review of the programme had been under-
taken to find out its impact, the witness submitted:-

"In order to find out the achievements in the promotion of 
education, a Working Group was set up under the Chair-
manship of Secretary for Education in order to continu-
ously monitor and identify the priority area's, work out 
more detailed schemes and also to find out the inade-
quacies and how to supplement them. The Working 
Group noted that the progress of the Programme was hin-
dered by inadequate staff, inadequate physical facilities 
and absence of coordinating mechanism at the State-level; 
and in the course of the developmental programme, we 
have tried to utilise the experience gained and we tried 
to remove those hindrances. The experience gained from 
TV was also ttken advantage of in the broadcasts made 
through the radio to improve primary education and for 
training the teachers. Teacher training programmes are 
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being organised through' radio and support materials. in the 
States of Kerala, GUJarat. Andhra ¥radesh, Karnataka, 
TlUllllnadu. ~d Assam. Radio broadcasts are ~ oemg 
increasingly used for improving primary education in 
Tamil Nadu and Rajasthan. Radio broadcasts are being 
used in Rajasthan to teach Hindi. as the first language, 
from primary level to secondary school level. This has 
been developed with the full cooperation of ET Cell ill 
Rajasthan. " 

2.20 The Committee enquired of the witness as to how many of 
the ET Centr~ had been set up in 21 States have been transferred to 
State Govts. concerned, the witness replied:-

"15 out of 21 States have taken over the responsibility for 
management of the Educational Technology Centres. The 
Central Government would be rendering financialassis-
tance upto 1983-84. After this period, Central assistance 
'Would be offered to the remaining States also if they 
\.:ome forward to manage the Centres." 

2.21 A~ regards the efficary of the programme the witness submit-
ted:-

"The scheme is very good but an uncertainty prevails as to 
up to what period this 100 per cent assistance will be 
available to the States. The States were not in the ini-
tial stage enthusiastic to take up the Scheme. After it is 
made certain that 100 per cent assistance would be 
given, the States are coming forward. We are going to 
fully make use of the INSA T Programme and we have 
chosen six States and work is in progress in Andhra 
Pradesh and' the material is being prepared. Actually it is 
a two-fold process. The Ministry of I&B helps us in ex-
tending television facilities to the States. OUT Educational 
Technology Centre prepares the Educational material and 
recruits the right type of persons to prenatre software and 
we have or.e:anised temporary studios in Orissa and 
Andhra Pradesh. Permanent-studios are under way." 

The witness further added :-. 
"We d.fe handicapped in the matter of setting up studios. and 

we approached the Door Darshan for necessary help in 
this regard but thev pleaded their inabi1itv because thev are 
hard-pressed for time. We have now. therefoT'e. entrus-
ted the entire matter to the Denartment of Space and 
we are hopeful that in the next 24 months thec::e c::tudios 
would' come UP in six States. O""sa. A fltih1"3 Pradesh, 
Maharashtra, Gujarat, Bihar and Uttar Pradesh." 
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2.22 Asked if the INSAT time allotted for these proanm~ bJ 
DOORDAkSHAN and AiR adequate, the witness stated: 

"At present, in the INSAT programme, the time allotted for 
education in 45 minutes to each State. This time is 
divided between two programmes. One proramme 18 tar-
children in the age group of between 5 to 8 years which 
corresponds to Classes I, 2 and 3 in the School. The 
programme on television jor ~ese children eJttends up to 
20 minutes. Intei1nission is for 5 minutes. 

The other programme is of 20 minutes duration for children 
of classes 4 and 5 in the schools. 

These are the programmes for education&f1 institutiops during 
the mornings. In the evenings, the television facility is 
extended for imparting education and entertainment to 
the community." 

• 
Z.J3 The Educational Technological Programme ,launched in 

1972·73 as a Centrally sponsored scheme aims at brblging about 8 
qualitative ~provement and a wider access to education through radio 
and teJ:~vision. The scheme is implemented throutzh Educational 
Technology Cells in the states which are established and equipped 
with Central assistance for a period of 5 years and thereafter maintain. 
ed by the State Gov~mments. The Committee were informed that this 
programme was started with the assistance from UNDP. At the initial 
stages the coverage of the scheme was poor. However, by now aU 
States except Tripura hav,e set up these centres. It has been brought 
to the notic;e of the Committee that the .progress of the prollrBmme W8.Ci 
hindered by inadequacy of staff, inadequate facilities and absence of 
coordin'tin~ ",."!chan~m at the States' level. Alii thilli is a cent·per.cent 
Centrally a'isisted scheiDe, it should be the responsibility of the Centre 
to ensu~ that the constraints are removed and the proeramme is imp Ie. 
m.~nted effe('tivelv. There should be an intefZ1'8ted apDroach in the 
seno;:p th!lt the b""efidnrv ~stitutions/bodll's Innst 01'10 be RllimrPd of 
avanabilitv of rl1dio and TV sets. It should al!;o be enClUred that the 
edn('Qtional o;:oftware prodncPd bv them for tranqnic:o;:fon over the 
Radio nnd TV itl nl lInifOlrmlv hi~h !!fandqrd And allalftv Rnd of .... al 
nse. Cnnsist,"'nt with the Dol;cv of the Goven'tment. IJrf'pN>r pmnh"o;:'s 
should he eiv«'n in this ~heme to (''tter to fhiP m1rp'qd nf non.fn"",,,l 
eJementqrv e(h1('atinn. The ('n,"mitfee feel that the scheme reqnl~ 
re.orientation in the Ught of these. 

(c) Central Assistnnce in formulation of State Plans 

2.24 It is stated that:-
"In order to achieve Univ~rc;alic;at;on of F.lementarv Educa-

tion. the Minic;trv of Ftiueatio" ac;c;;c;tc; th~ ~a~ in the 
formulation of their plans in the field of Education." 
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.• 2.25 Dur.iDg evidence. the Conunittee ask.e'.d the representative of 
the Ministry~bout the concrete work done by the Central agencies 
in this regard:-

"In order to help the States in formulating the plans for edu-
cation, we have organised the trainmg-cum-programm.e 
workshops of Finance officers, P;lanD.lng officers and 
other officers of the Departments of Education from time 
to time. Even for the 7th Plan we organised recently in 
September a training-cum.-workshop which was &/ttended 
by senior level officers of Education Departments of ten 
States. This was a part at series of ~uch workshops which 
we are organising during 1983-84. First one has already 

• been organised, the second one is beihg held in January 
and later on there will be a few more workshops where 
the remaining States will join. In \hese workshops, we 

• give them the techniques of preparing plans for education 
which includes awareness about the priorities of educa-
tion, particularly elementary education and non-formal 
education." 

The witness further clarified:-

'''We organise some programmes on regional basis and some 
on all-India basis. Similarly, we had conducted training 
programmes for the Sixth Plan formulation also for the 
hdp of the Sta~s. As I was explaining, we have been 
considering the covering of our programmes, the areas 
like use of data base, the projection techniques, moni-
toring and evaluation techniques, the future .trend in edu-
cation, the standard of education to be given to the girls 
and education of Scheduled Castes, Scheduled Tribes and 
other deprived sections of the community. There is 
a special emphasis on sector-wise and inter-courses, we 
train these officers and then they try and train their other 
officers with the help of State Institutes of Education and 
other agencies." 

2.26 The Committee asked the witness whether training was 
imparted before the launching of Sixth Plan. The witne-~ replied 
that this was a continuous process. During the year 1983, 40 pro-
grammes were being implemented. 

2.27 The Committee pointed out that h&ki the training pro-
grammes been initiated before the launching of the Sixth Plan, the 
scbem.e of elementary education would have been implemented 



19 

smoothly. Agreeing with the Committee the witness submitted 'that 
eveIl now it was not too late. Whatever the !nPUt by way of 'training 
it would help in future. 

2.28. The CollUllittee bav,ebeea informed that ~ Minimy has 
now started organising traioing-cum.-programme wo.rkshops to· .. 
the officers of the States in the formulation of their plans fu .the fi.eId 
of education. The 'Committee feel that bad the training pl'Ogr&IIUI\eS 
been initiated before the launching of the Sixth Plan, the programme 
of elementary education could have b,een implemented smoothly. 
Conceding this during ,evidence, the representative of the Miohtry 
informed the Committee that "even now it was Dot too lat,e". The 
Committee wish to stress that dlere must be a measu~ of uniformity 
if not absolute sbnilarity in education plaDnjng. Now tbat education 
is a concurrent subject, the Centre has a responsibility to attain tbi., 
objective. They, therefore, desire that the training ~es 
should be organised Imaginadvely so that a weD-integrated pIanaiIIg 
for balanced c\evelopment could be evolve.d and put through. The 
special needs of backward regions should be clP.ft'Iy idea8fted and 
strateJtV for leveDing them up with the rest of the country evolved in a 
coonliDated lD8IlDer. 

(d) Coordination between the Ministry of Education and 
Culture & Dtptf. of Rural Development 

2.29 A'cc6rding to the Preliminary Material furnished to the Com-
mittee by the Ministry "Elementary Education has been continued as 
part of the Minimum Needs Programme (MNP) in the Sixth/ Five 
Year Plan. The Ministry of Rural Development has been identified 
as the nodal Ministry for 'elementary education' in MNP." 

2.30 During evidence, the Committee asked the representative of 
the Ministry as to what role had been left to the Ministry of Educa-
tion and Culture after identifying the Ministry of Rural Development 
as the nodal Ministry. The witness replied that each Ministry was res-
ponsible for its subjects. Health is under Ministry of Health, educa-
tion is under Ministry of E:d,ucation, water supply comes under 
Ministry of Works &bd Housing. To implement all these things at the 
bloc level Ministry of Rural Development is incharge and it coordinates 
the work among all these Ministries. Funds are made available by 
Ministry of Education or State Education Departments. 

2.31 Committee enquired of the witness whether there was aqy' 
syste~ !n the Ministrv of Education to monitor the, progress made 
by MlD1Stry of Rural DeveloPment in the field of Elementary Educa-
tion· 1be witness told that a11 the information and data come to centre 
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through State Education Deptts. especially in the States where PJi-
mary Education is being looked after by Panchayati Raj or Rural 
Development Department. 

2.32 TbIe Committee asked whether .an agency at the Centre who 
could m~tor the progress at local ~cvel and get the requisite infor-
mation in the field of ElemeDta1"y Education could be set up. The 
witness responded that the State Education Deptts. compiled all the 
necessary information and forwarded it to the Centre. It would create 
problems if it was done at the Central level. 

2.33 The Committep note that the Ministry of Rural Development 
i~ responsible for implementation of the Minimum Needs Programme 
which includes 'elementary education' and coordination with the Mi-
utries and State Departments concemed. Whi\~ the Committee ap-
preciate the integrated approach to mral development and the 
programmes a~ well ali institutional arran~ement evolVed tb,tllefor. 
'hey would like to caution that there should be no overlap of tunc-
tions or duplication of efforts between the Ministry of Rural Develop. 
ment and other Administrativ~ MiRistries entailinJ! delllVS in J"C1!8rd 
to plannint!, fund!lnJ!. implementation, monitorinJ! and follow up. They 
would desire a review of thp arrangemrnt in this light for such reo 
arrangement as may be needed. . 



CHAPTER m 
EDUCATION AND NATIONAL INTEGRATION 

(a) Language Policy 

3.1 During the evidence, the representative d. the Ministry was· 
asked as to what the policy of Government was regarding the learning 
of Indian langufllges 'by students at the elementary stage, whether there' 
was a coosensus among the Centre and States in this regard, and 
whether the Syllabi dra .... ·n up by NCERT containing any provision 
in regard to languages to be taught at the Elementary Education Stage. 

The, witness replied:-· . 

"The policy regarding language teaching is given in the curri-
culum framework for the 10 year school, framed by 
NCERT. The three-language formula actually starts 

from Secondary stage. Thiat is the policy contained in the 
1968 policy document·" 

The witness added:-

"At the primary stage there is one language and it is supposed 
to be the mother-tongue as far as possible. . In fact the 
motheNongue should be the medium of instruction at 
the primary stage where it is not the regional language. 
But the school is supposed to give the facility of learning 
the regional language from Class 3 onwards; so that it 
can become the medium of instruction from class 6 
onwards." 

The ooncept of 'regional language' was explained by the witness 
as follows:-

"Take, for im:tance. Anrlhra Pradesh. There the regional 
language will be Telugu. But supposing a child from 
Bengal is there, the facility should be available for that 

child to learn with Benl!ali as the medium of instruction 
at the primary stage subject to certain norm~·" 

The witness continued:-
"facility to learn that regional language should be introduced 

from Class 3 onwards so that from Class 6 onwards the 
medlum of instruction can be shifted~to the regional 
lan~aJle. At the midcfle stage'the resrlonal language wi:ll 
1ae the medium of instruction and naturally that will con-

21 
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linue to be the first language also. But there should be a 
5CCOD.d language and Hmdi taught oompUilsorily. In 
Hindi speaking areas naturally the regional language will 
be Hindi and therefore, automatically that becomes the 

. first language and in such areas EqgI.ish will become the 
second language to be taught compu.lsorily." 

3.2 The Committee enquired as to why only 'English! was taught 
and no option was given for learning of Indian language· The witness 
~lied that English was taught because it was the associate official 
language. When the secondary stage was reached the three language 
formula became opeJ,rative i.e. the main language will be Hindi. then 
English and then any modem Indian language lik,e Telugu, Tamil 
etc. as optional language as distinguished from a classical Indian 
language like Sanskrit, Arabic, Persian, Paqi, Prakrit, old Tamil as 
popularly understcxxl. According to the witness a classical language 
could not be included in the three language formula. It could not 
become a compulsory language. 

3.3 10 response to ~ query from the Committee about the idea 
to adopt EqgIish as the Second Compulsory language in Hindi speak-
ing States the witness. repliOO:-

"It is because of historical reasons that we had this language 
in vogue in many' States and Hindi may take time to 
~atch up as the official language! in all parts. Until then 
wherever Hindi is npt having strong hold, there should 
be a link language. Therefore, English has been retained 
as an associate language. This is the accepted Policy of 
the Govt." 

3·4 Asked at what stage the teaching of third languages was taken 
up, the witness submitted:-

"It starts at Qass IX. In Hindi speaking areas it will be Hindi 
as the first language. Associate official language vi~, 
English is the second ~angua~ and any other modern 
Indian language is there as the third language. In non-
Hindi speaking areas' the regional language will be 
the f!rst language, Hindi as the official language will be 
the second language and English as the a.~ate langu-
age will be the third language." 

3.5 The Committee asked the witness about the rea."ons for non-
teaching of any South Indian langua~e or Bengali or Assamese as a 
dOD;tpUlsory third language in the Hindi speakiiig states. The witna .. 
replied that aCCOl'ding to the three language formula. teaching of any 
modem Indian language as thin:t language was compulsory preferably 
a Southern language. 

3.6 The Committee pointed out that Hindi had been made the 
official language and efforts were being made to teach thi., qan~ua2'C' 
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in the South where people were not receptive because there was no 
matching effort to teach a southern language in the North. This im:-
passe was obstructing the process of national integration. The witness 
r~'JX>Ilded:-

"Two steps were taken to achieve this objective. The regional 
. language centres were set up to enable State Govts. to 

train their teachers to teach languages of o~ States. 
The regional language centre in Mysorc which is train-
ing teachers in the four southern languages got teachers 
from north India. It is not that they are training teachers 
of their own States. To facilitate the States to avail of 
the services offered by the regional language! centres, the 
Central Government gives financial assistance also to the 
States to appoi~ Hindi teachers in non-Hindi areas and 
other language teachers in Hindi areas." 

, 
3.7 The witness added' that although no review of the three langu-

age formula had been undertaken yet it had been impressed time and 
ag~n on the States to take steps to implement the formula in letter 
and spirit. 

3.8 Asked whether any incentives were given to Hindi teachers to 
take up .ioh'l in schools in South and vice versa the witness repilied:-

"The fin,.ancial assistance is given by th,e Ministry of Education 
for the appointment of Hindi teachers in non-Hindi 
speaking states under a separate scheme. The financial· 
assistance is also given for the setting up of Hindi tra.ininI 
colleges in the North-eastern region and in the Southern 
States: For the training of Hindi teachers. there are also 
three Kendriya Hindi Sans than Centres: one in Delhi, 
the other in Gauhati and the third in Hyderabad. These 
are exa1usively engaged in the training of Hindi teachers 
in the Southern Staltes and North-eastern States. So fa!' 
as the training of teachers of other regional languages is 
concerned, that is taken care of by the five regional 
language centres." . 

3.9 When asked whether any guidelines had been issued to states 
to implement the language policy, the witness replied:-

"We have been issuing instructions since 1968 to all the State 
Govts. requesti~!!. them to iml>lement the three language 
formula. which has been adopted by Parliament and all 
the State Governments. 

In our meetings with the State Govts .. we are iml>ressing UOOD 
the State Govts. the need to implement this formula. This 
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~ been reiterated. again and ag~ at meeting after meet-
ing. The last meetUlg of the central Advisory Board of 
Education of which the Ministers of Education ot all the 
States are Members, was held on 6th and 7th of JWle, 
1983 and the tollowing resolution was adopted:- . 

'Tbc Board resolves that in the interests of the unity and 
national integration of India, it is necessary that the 
State Governments should take immediate aJ¥i efiec-
tive steps to implement the three language formula as 
laid down in the national policy resolution on educa-
tion in 1968. In this connection, the State Govts. 
&hould keep in view the spirit of this formula whiie 
formulating the language pattern in their States. The 

State Govts. should also take advantage of the schemes 
being operated by the Ministry of Education & Cul-
ture for thL~ purpose.' This resolution was uij3.nimous]y 
adopted." 

3.10 Pointing out that a lot hlad been done in the South to popu-
larise Hindi, the Committee asked the witness why similar efforts had 
not been made in North to popularise the other regional languages 
especially the Southern languages. The witness. replied that "as far 
as assisting States is concerned, the Central Govt· has got a scheme 
for providing assistance for the training." 

3.11 Asked what should be done to popularise South! Indian 
lan.guages in the North, the witness replied:-

"It is a very good idea. How do we go about it, we have to 
look into this aspect; we shall examine what you have 
said and we shall see how this can be done." 

3.12 The witness added that the sentiments expressed by the 
Committee were laudable. However, the ways and means to imple-
ment ttie ideas of Committee and the manner in which States should 
be involved in the implementation would have to be explored. The 
witness further added that: "We will take note of these views and will 
take it up with the Govt. that these are your feelings." 

3.13 Subsequent to evidence before the Committee, the Ministl'Y 
of Education and! Culture have furnished the following statements: 

j) Statement showing the position of l~nguages taught at the 
Primary Stage in Hindi-Speaking and Non-Hindi-speak:ing 
States (Appendix 1). 

ii) Statement showing the pattern of languages and the posi-
tion of implementation of these languages formula in 
the States and Union Territories (Appendix II). 
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3.14 Our COWltl'y symbolises the unity in diversity. Our composite 
culture is marked by its adaptability, tolerance and b,ea.lthy respect for 
its constituents. These are tbe legacies that the p.resent generation u'O 
would pass on to the future generation. Education is the best means 
of passing on this legacy. In a multilingual soci.'.!ty such as ours, the 
national integration and unity could be fostcred if the educated could 
freely communicate with each other without any impedim,~nt. For 
this purpose it is inevitable that our children learn more than one 
Indian language and a link language. For historic reasons and taking 
into account the imperatives of the modem ar.'! English has become 
not only a link language within the country but is also necessary 'for 
communication with the rest of the world. Hindi besides being the 
official language of the Union, has acquired the importance for .~ffcc
tive communication within the country. Further, after the linguistic 
reorganisation of the country, the regional languages having becoDlt' 
the official languages of the various States, oD,e has to leam thc langu-
age whether or not it is the mother tongue. If Hindi happens to be 
the regional language as well as the mother tongue it is but just to 
expect acquaintanc,c with another Indian 18D~e. Thm; the three 
language formula· Cl8me to be adumberated in the National PoHcy Re-
solution on Education in 1968. However, even allowing for neces-
sary variatiObs in the implementation of the formula. the ideal 
und,erlying it is yet to be achieved throughout the country. Though 
it was envisaged that Hindi, English and tregional language in addition 
to the mother tongue, if it is not one of these th~ languages were 
to be compulsorily learnt, in some States third language is optional. 
while in some otb~rs there is no third Ian~ge to be learnt at all. Hav-
ing regard to the spirit behind the three-Ian~~e formula, the Com-
mitte would in aU earnestness exhort all concemed to enstlre acceptance 
of it by providing such inc,entives as may be necessary in order : to 
serve a paramount natioua) purpose. 

3.15 The Committee entirely agree that at the primary stage of 
education the mother tongue ought to be the medium of instructiou. 
Every citizen could claim a ,legitimate right to be taught in mother 
tongue' and, therefore, facllities for this purpose must be made avail-
able in all the States as part of our plano,ed development of primary 
ooucadoo. ' 

3.16 The other language should be gradually introduced as tbe 
children move up from the primary to the middle level. The Com-
mittee are of the view that encouragement to learning of a regional 
languav,~ other than Hindi in the Hindi speaking region would 
strengthen national iDtegrafroD. Conside~lIble resources have been 
committed and a lot of effort Is being made for populari..~ die study 
of Hindi in non-Hindi speaJdn~ States. The Committee fe.el that there 
should also be SDsfainecl effort and commitment of resources for 
popuIarlsing the study of !regional languages other than Hindi in the 
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Hindi ~king States. 1be Committee accordingly recommend that 
tbe Ministry of Education and Culture may evolve suitable sthemes 
in add:ition to the training of teachers to popularise the study of langu-
ages other than Hindi. 'The Mioistry should also make eftorts in this 
direction by aiding and encouraging non-officlal edu.c:ational organba-
tions devotJ!d ,to teachin~ of languages other than Hindi in the Hindi 
speaking belt. 

(b) Syllabi 

3.17 During evidence, the. Committee asked the representative 
of the Ministry whether the model syllabi drawn up/books produced . 
hy NCERf contained elements directed towards Natbnal Integra-
tion and imbibing a spirit of Nationalism among the childran. The 
Committee further asked the witness to cite a few instances, indicating 
as to how this aspect ha." been fully taken care of in the synabi/ 
NCERT books. He recplied: 

"NCERT has taken full care in the preparation of textbooks 
from the point of view oI national integ'ration and all 
textbooks have been evaluated and scrutinised very care-
fully and they have been approved that they fulfil all 
aspects that should go into the promotion of national 
integration. ' 

As far as language$ and history books are concerned, proper 
care has been taken to reflect the importance of all re-
gions, languages and religions so that there is no imba-
1 alice. NCERT ha.Il speciaUy taken up two very im-
portant projects. One project deals with the te~::hing of 
national movement through folios. It is a very ambi-
tious plan and through these folios and narratives, stu-
dents would be taught as to what has belen our national 
movement through these last 200 years. 

The second very important and ambitious project that we 
have taken up is to evaluate an language and history 
toxtbooks of various States. This work is completed 
already in more tllan half of the States. In fact, almost 
a;11 States ave initiated processes of evaluation of the 
Textbooks from the national integration point of view." 

The witness added: 

"NCERT has been designated as a nodal organisation to 
promote national integration through community singing. 
We have undertaken the responsibility to train a number 
of teachers in community singing and the! like. We have 
set up five training camps throughout the country and by 
the middle of 1984. we will cover all the States. Besides 
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this, we have also undertaken the ,responsibility of pre-
paring supplementary material for national integration aa 
also certain anthologies in which we will try to repro-
duce the words and sayings of ~eat people of our coun-
try to promote! national integration. 

We have been having many national integration camps of 
students and teachers, and it is a deliberate policy of the 
NCERT to promote national integration. The Ministry 
of Education has been taking vdry keen and deep inte-
rest. Recently a meeting was held by the Secretary with 
the Secretaries of all the States and this point was speti-
fically referred to." 

3.18 The witness informed the Committee that 15 songs had been 
.~omposed in casettes. Money was also given to States to train teach-
ers who could sing or train students in singing. When the Com-
mittee enquired from the witness whether a review of teaching of 

"bistory had been undertaken because it may be possible to inject com-
munal venom in the minds of the children at the formative stage by 
a teacher irrespective of letter and spirit of the l~sons in the book 
,produced by NCERT. He submitted: 

"I endorse what the hon. Member has said. That has belen 
my experience also. In spite of all the care that one 
might take, much would depend on tf!8ching. If the 
teacher is determined to teach in a manner which will 
have communal bias, there is no escape. For this ob- . 
viously at the district lewel some appropriate steps are to 
be taken by the State Govts. A good deal of public 
opinion will have to be generated." 

3·19 The Committee suggested that lessons imparting the spirit of 
nationalism might be incorporated in the textbooks; referring to 
religious aspect as less as possible, and efforts should ~ made to instil 
the feeling of respect for other languages of the country in the minds 
'of children. The witness responded. that these kinds of II'essons were 
there in the textbooks emphasising moral aspect of religion. The 
representative of the Ministry further statekl that the suggestion of 
the Committee was in the right direction. 

3.20 The Committee further suggested that while projecting a 
particular personality through the textbooks, no mention be made of 

-the religion, caste and community to which the person concerned be-
longed. This approach might prove to be beneficial for achieving 
NationallJntegration and it should be adopted from lst to 10th Class. 
Historical wars and battles should not be projected in the History 
textbooks as wars between people belonging to difiering religions. 
Instead National Movement alone should be given importance that 
it deserves. The witness responded that "we will take note of it and 
further try and improve'. n' 

.2501 LS-3 
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3.21 Through a subsequent note furnished by the Ministry, the 
Committee were informed as follows:-

At the instance of the Ministry of Education aq.d ~ture, a pro-
gramme of evaluation of school textbooks was initiated by NCERT in 
1981. To begin with, school textbooks in the subjects of history and 
languages have been taken up for evaluation. Textbooks in other 
subjects wiU be taken up at a later stage. The actual evaluation is 
undertaken by the respective States and UTs. NCERT coordinates 
the whole programme. With the help of experts, it has prepared the 
guidelines and tools for evaluating the textbooks in history and lan-
guages (copies enclosed). These guidelines and tools of evaluation 
were discussed with the representatives of these algencies and finalised 
in a conference held at NCERT in September. 1981. A procedur~ 
for carrying out the programme was also evolved in the Conference. 
The finalised guidelines and tools were sent to all the States and UTs. 

The review is being undertaken from the standpoint of promoting 
the sense of national integration among the students and also identify-
ing materials and approaches which may directly/indirectly perpe-
tuate untouchability, casteism, communalism, religious intolerance, 
linguism, racism, regionalisQl, etc. The items on which the subject 
matter of the books wer~ to be reviewed and evaluated and identify 
objectionable materials were: 

(i) Communalism. 
(ii) Regionalism and linguism. 
( iii ) Casteism. 
(iv) Racism. 
(v) Obscurantism and superstition. 

The review of the textbooks has belen decentralized. This was 
done in view of the nature of work which could be undertaken more 
meaningfully at the State level where decisions about preparation and 
prescription of textbooks are taken. In many of the States. agencies 
have been created which arQ responsible for preparing/prescribing 
textbooks. These agencies are in a better position to undertake the 
progra~mc of evaluation of textbooks and implement the findings of 
evaluation. The States have been asked to set up Steering Committees 
for planning and conducting the evaluation programme. These com-
mittees lay broad guidelines for the programme and take other neces-
sary steps. 

At the national level, a high level Steering Committee has been 
set up which would, among otb,er things, consider the evaluation re-

. ports from. th~ State/l!fs/N~~T, review the progress of the pro-
grammes, mdlcate pobcy guldc1mes for future action and where COD-
sidered. necessary, commission or undertake evaluation directly. This 
COlDlDlttee has so far held two meetings. In those m*tings it re-
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viewed the progress of the work done in states and formulated future 
policies in unproving the quality of ta\xtbooks flrom the standpoint of 
national integration. 
,.... 

- A joint meeting of the heads of State agencies re~ponsible for the 
programme and the' membars of the Steering. Committee was held at 
Amritsar on September 3-4, 1982. The meeting reviewed the pro-
gress of the work done in vatious statc$. The meeting adopted the 
following recommendations with regard to improvement of the quality 
of textoooks:-

(i) The development of school textbooks in history and 
lan~a,es should b~ &overned by the following principles 
which havel to be . kept in view particularly with the 
purpose o{ promoting national integration and stimu-
lating the intellectual creativity of the youth:-

(a) That powerful consciousness of nationhood forms thIe 
very basis of our social existence and is also the basis 
ef our unity and strength. 

(b) That this consciousness of nationhood is under-pinned 
by the cultural value which our people have shared 
over the centuries which motivated our struggle for 
political liberation and which inform our people in the 
task of national-building today. 

(c) That our consciousness of nationhood further inspires 
us, individually and collectively to respect the different 
social, cultural and religious values to whiCh we sub-
scribed, and that such mutual respect is a helritage of 
which we, as Indians, are proud. 

(d) That our consciousness of nationhood also encoura&QS 
each citiz~n of our country to play a full and active 
role in the affairs of his locality and State, on the one 
hand, and of the! world community, on the other, iR 
addition to his duties obligations to the country. 

(iii) As the task of evaluation of nationalised textbooks was 
about to be completed, it was necessary tbat textbooks m: 
history and languages prepared by individuals or group$ 
of individuals, in private capacity and being- used in . 
private schools, should also be evaluated. The agenci~ 
that the States have created and which had comflleted' 
the work eIltrusted to them in the light of the Govern..: 
ment of India's decision, should undertake the evaluation 
of these books. 

(iv) The time has come when steps should be taken' to in-
corporate materials in textbooks which would promote 
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national integration. For this purpose it would be neces-
sary to develop suitable textual materials at the State 
levels by expert groups. Simultandously, the National 
Steering Committee should explore the possibility of 
preparing anthologies/reference materials under its 
aegis with the collaboration of State agencies. These an-
thologies &hd materials could be made use of in prepar-
ing textual materials at State and Central levels. 

(v) It was felt that, although the existing text-books were 
found to be without serious blemishes it was strategically 
important that the positive values of national integration 
be adequately articulated. With this end in view, the 
creation of panels of text-books in various disciplines at 
various stages of school education was necessary. These 
could be df'awn either from text-books that were already 
existing or by making fresh attempts at developing them. 

(vi) A review of the institutional framework available in the 
States for the preparation of text-books had indicfAed that 
in some of them this framework needed to be reviewed 
to ensure effective coordination among various agencies 
responsible for preparation, production and evaluation of 
text-books. 

These recommendations have been communicated to the State 
Governments with a request that necc$sary action may be initiated . .... 

3.11 The Committee appreciate the efforts of Government to pro-
mote National Integration through education. However, a lot is to 
be done in lb. direction. Even unwittingly tb.e text·books and teach-
lag aids and methods should not develop parochialism-linguistic or 
eommunal in the minds of the young. The Committee Dote that at the 
Iostance of the Ministry of Edu~tion and Culture, a programme of 
naluation of school text·books was initiated by NCERT in 1981. To 
begin with, history and language text.books have been taken up and 
the NCERT coordinate the work in this regard. undertaken by the 

respective States and Union Territories. This review has been con-
IIIed to .. nationalised text·books and other private text.books have 
also to be el'Bluated. TII.e Committee desire that there should be a 
time.bound programme for completing this work as well as evalu ... 
tion of text·books in other subjects. Further. as admittedly it is not 
eaough to ensure that there is no negative inftuence of the text·books. 
It is equally essential to incorpora~ In the text·books materials which 
wonld positively promote national inteJuation. This task bas aho 
to be takeu up In right e&I'I¥St by the NCERT 50 as to eDSDre that 
wIoes Of patriotism, national integration and seeularlsm are weD a~ 
calated In the text.books. The Committee would await the prog.ailBe 
e.-olved in this reprd. 
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3.23 The Committee are of the view that there ahoald be • ba-
lanced stress on the importance of all r.eligious. languages and reJi&ions 
In the text-books. In fact, consistent with our secular ideal, refereace 
to religions should be as Ips as possible, taking care to see tIIat • 
healthy respect for all the religions is inculClUed in the tender ..... 
of the students. No historical W1II' should be projected 88 wars between 
people ~Ionging to ditferent religions. The Committee ... that 
tbese suggestions woulcl also be kePt hi mJnd whDe revlewillg 8DCI re-
formulating the tm-books. 

NEW DELlu; 
Janudry 18, 1984 
Pausa 28, 1905 (5) 

BANSI LAL, 
Chairman, 

Estimates Comminee. 



A.PPBMDIX I 

(Su p~ S.IS) 

STATIMENT SHOWING 1lIE POSmON OF LANGUAGES TAUGHt' AT THE 
~y STAGE . .. 

(I) Hiitdl ~ SYIIs 

Sl. StateJUT 
No. 

I. Iibar 

fl. Haryana 

,. Him8cha1 PradeIb .. Madhya Pradelb 

5- ~uthaD 

6. Uttar PradeIb • 

7· DeIhl 

._-------
Languages Taught 

I. Mother Language: -From Claus I 

Hindi,Urdu, Bensali 
Oriya, Maithill, Nep.t1 
and En,liab. 

2. National Languase : -From at... 11 

Second Indian 
Languqe-Hindi 
~hose mother 
lOIIgue is other &baD 
JIiQd1) 

OR 

llaaakrit 

OR 

Beapli, Orlya, Urdu. 

H1ndi 
Hindi 

Mother toIIpo /Hindi 
H1ndi 

HiDdi 

The practice adopted for schools in Delhi provides for the ccachiq or three !aqua,.. 
ill a phueQ manner u tbIlowI : 

(i) au. I aDd II : ODe ~ (Mother toque or Resioul Lup.). 

(II) au- 3 to !S : Two JaacuaIea. 
(iii) CI--.. 6 to 8 : Three Ian ..... 

. (iv) ClUICI9 to 10 : Two languages. 

(.) CIuses II to IR : ODe Iaapare. 

S! 



.st. State!U.T; 
No. 

r. Andbra Pradesh 

3. G\Uarat • 

-t. Jammu and Kashmir. 

5. Kamatab 

7. Maharalhtra] 

8. Manipur • 

. g. Meghaiaya 

10. Napland. 

I. Mother tolllUC and Recionallanpu:.ag 

2. EngUab from Cla. .. V. 

• I. Mother toague or reponal ~. 
It. English f'rot1l Claa V. 

I. Mother tongue and regionallall§Uage. 

II. English from CIa .. V. 

Urdu or Hindi 

I. Kannada shall be the sole first lallgUafe 
IICCIOrding to the New LaDfIJIIF Pauerll 
adopted by the State Govt. T~ 
of the Kannada from 1st atandard ita 
DOO·Kannada schools will COIIUDeace 
from the academic year I g811-83 melt 
and the language pattcnl (or the m.h 
ScbooIa will come into fOrce ~. die 
year Jg87-88· 

J. Rqi.onal language Malayalalll 
(ICAnnada or Tamil for mIaonty 
JiDsuUtic fI'OUPI) 

II. Eaglisb from CIaa IV. 

I. Mother tongue or I'eIiooal languaae 

II. EotJiab form ClaII V. 

I. Maaipuri or rec:oPiRd Tribal dWectI 
II. English from Clau In. 
I. Hindi (optional, it is compullory only 

in lome Iehooll in which the medium or 
inltrlACtion ia Hindi). 

a. English from CI.... IV. 

• I. Mother tongue from clau 1 onwarcla. 

II. Englilh Crom calau I onwarcla. 

3. Hindi from C1au V. 
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----.-.----~ 

II. Orilla 

12. Punjab 

13. Sikkim 

14. Tamil Nadu 

I~. Tripura 

16. Weat Beng.o.l 

J 7. Arunachal Praderb 

18. Andaman and Nicobar. 

Ig. Ch:.ndigarh. 

110. Dadra and Nagar Haveli. . 

3 

I. Regional language or motber tongu~ .. 

II. Hindi from Cia .. IV. 

I. Punjabi from CbBS I. 

II. Hindi from Claas IV. 

I. Englilb from Clu, I, 

II. Hindi from Class I. 

J. Tamil or tbe mother tongue of the· 
pupil where it i. different from Tamil"' 
from Class I. 

II. Engliah or any other non-Indian 
Language from Cia .. fiI. 

I. In tribal area Regional language Kak 
Barak. 
In Non-Tribal area Regional language 

Bengali from Cia.. I. 

2. Ist language-Regional 1ar>goUll1e-
Bengali second Language-Englub 3fd 
language-Hindi/Sanlkrit/Arabic/Pali/ 
Persion etc. from C1au III. 

I. Firat language ~ .. m~e, Bengali, 
Englilh, Gujarati, Hindi, LUlbai, 

II. 

I. 

2. 

I. 

II. 

I. 

I. 

II. 

3· 

Malayakm, Marathi, Modern Tibetan, 
Nepali, Oriya, Punjabi, (Gurmukbi). 
Santball Sadani, Telusu, 'tamil, Urau. 

English from Cia .. IV. 

English from Clall I. 

Hindi from Cl8.l8 I. 

lit langua~e (mother tongue) Hindi,_ 
Tamil, Te us!l{Urdu/Ma1&yalamJ 
Bengali/ Punja bi 

Englilh from Class I. (optional in class 
I and II) 

One can opt for Hindi/Punjabi u lit 
and lind language. 

First language from Clall I. 
Second language from ClaII III. 
Engillh from Class IIJ. 

Regional lanlJUll8e Oujarati and 
Maratbl from Cia .. I. 

Hindi from Class V. 

Engll.h from Chili V. 



SlI. Goa, Daman and Diu 

Slst. Labbadweep 

ll3. Mizoram. 

st... Pondicberry 

II 3 

Konkani from Clas, I Anyone of 
UrdLl from Clasa I. thele langua-

GH-M'arathi from Cia .. I} 
Kannada from Clasa I gel. 
English from Calaaa I 

Domlltl (JI Di.- GLjarati from CIa .. I. 
Enrliah/Hindi from CIa.. DI. 

Same aa for Kuala. 

Mizi from nimary Clau lit. Englilh 
from Primay ClaA ttl. HiDdi from ClaII V' 

I. JIondicherry and Karaikal relion" 
(a. in Tamil Nadu). 

II. Mahe and Yanam regiona. (As per 
language pattern. in Kerala and 
Andhra Pradeah reapectively). 

Note I. All the Statea and U.T. except J &: K and Anmachal Pradeab have accepted mother 
tongue to be the suitable medium ofinltruction at the primary atale. 

Note II. All the States and U. TlI permit the Itudy of mother tongue of the children be-
lODging to linguistic minoritiea prlvided there are at leaat 10 atuclenta in a cwa 
andlor 40 'tudents in achool and they expre •• their deaire to atudy their mother 

tongue as first language. 



STATEMENT SQOWING THE POSITION OF THREE LANGUAGES TAUGHT 
AT THE SECONDARY STAGE .' 

(iii) Hilldi $pIGkli", Slillu 

State/Union Lan~uagc LanguaBe 
Territories I II _______ 0_ 

I. Bihar • Hindi, UrduiuBen,ali, Hindi, Benpli, 
Oriya, Mait 'Ii, Maithili, Oriya. 
E~h (claaaea UrdLl. Santhall, Hi, 
1) Otaon, Sanakrit 

(claues IV-Xl) 

~. Haryana Hindi, Urdu. Engl~claHes.ll 
~bi, (classci VI- ) 
1 ) 

3. Madhya Pradesh Hindi, Marathi. ' Sanikrit, Hindi, 
Sindhi, Urdu. M.jfathi, Ufdu; 
Benpli. ~3rati, Den gali, G1.Uarati, 
Oriya, Punjllbi, English. Sindhi, 
Tamil, TeIUCU. P,uqjabi, T8ZlUl. 
Engli.h, (clauel T~.(~ 
I-Xl) V- ) 

,-
4. R"Jaatban Hindi, PU~llbi. English (claues 

Sindhi, Ur u, VI.;..xI) 
Gujarati, E~ilh 
(classes 1- ) 

5. Uttar t-radClh Hindi, Enllliah, ~(clauea' 
Urdu, PLlIlJ"bi, Ben- -X) .. 
gali, (elaues J-X) 

6. Delhi • Hindi, Urdu, 
Sindhi, Bengp.li, Hin~"" m ) 
Tamil, TdUlUo 
Malayalam, 
K'\nnacia, M:vathi, 
GtUarati, Slndhi, 
Pun~bi, (c~es 
1-

7. Himachal Pradelh. Hindi, English, 
(cl .... l'.s I-Xl, 

---...---------------- ----
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Lanfilrc 
I I 
-----

Englilh (dalles a 
Vl-Xl) 

Urdu,~abi. 
Tel~u, anllai~ 
Hin i (classes -
IX) 

Hindi, Marathi, 
Urdu, Bengali, 
Gqj~ti. Sindhi, 
~abi, Tamil, 
TelU1Ut~t. 
French, Al;:abic, 
Persian (claues 
IX-XI) • 

HiDdi, Sanakrit .. 
Punjabi, Malay.1am 
Bel'pli, Tamil. 
Urdu. Sindhi, 
Gl\iarati (c1a.ues 
V-X) 

~tiona)-AnY one 
o claaaical 1an~ f: or modem In 

IWlIeI or modrea 
foreign languagea. 

\':l~~c:Iauet 

Optional-Urdu; 
Punjabi, Sanakrit 
(c1auel lX.....xt) 



State/Union 
Tc:nitoriea. 

37 

-------------------------
I. Andhra hacIcah 

~. Assam. 

(iv) /i.·Hilllli $pI_, 8IM1 

Teluiu, Hindi. Hindi or TdUlU. 
Urdu, Kannad. (cIaIICI VDI-IX) 
Tamil, Oriya, 
Marathi, Gtijarllti 

or 
AI compo.ite coune 
of a: modern Indian 
~rea mentioned 
above· with ,allied 
elauicallanguaga' 

or 
A language mentioned 
above and Hindi 
(clauea VW-X) 

Auamde, Bengali, Bngliah (clauea 
English, Hindi, Urdll IV-xI) 
(c:IaIIe. VII-XI) 
Gujarati. Urdu. Qindi, ~ri 
Hindi, Sindhi, V-xI) 
Marathi. Tamil, 
'teJ~ MalayaJam. 
lU"lWl (claaae4 j:.Xl) 

Hindi. Bentli or 
or Allameae , 
(claiielV~ 

Englian I cJuieiJ 
(clallel V-xI) 

4. JallUDlllr: ~hmir Urdu. Hindi., 
~lf~~) (cWsea' 

Enlmb (co~, ' tv) Optionalleraian. 
(CIUIa IX U)' Arbic, Saoakril 

(c:IaMea IX-xI) 
~. Kerala. Malayalam. Tamil 

Kanna4a. Bn,liah, 
ur4U.Ben~h 
Arabic. ti 
lc:1aueal- ) 

Enlliah (claues Hindi (dallea V-X) 
IV-X) " 

·6. ItaraDatab . (I) The CoQowinS lanJ.U4Jc inttern at tbe lecondary KOOollevel 
Will IJe Ildopted by the State Govt. or KunatUa (from tbe 
acadeuUo year (1987-88) 

A- p;,,,~ 
Kannada Iball be the .ole 6rst 1IantuaIe (to caJTy 1:15 mub). 

B-T.. ., ,.,.,..", from tbe following:-
Urd~ Tamil, Telugu. ....dU, Bnlliah, Hindi ~t, 
Arabic, ~Iao. Malayalam and ~ada (to carry 100 iDada, 
each). 

(I) StudeDu eOmlu,1 from otrtlide the SUite and joining VUI or 
IX or X atandal'd in the State of Karanatab and who dlcI 
not Itudy Kannada earlier iWiy be permitted to take En,liab 
or Hindi &I first Ianpqe. , 

(,) The teachinl of ~ trom t ItaD,dard in non-Kannada 
schooll will commence rro~ the ~ie year 198~.fIS iudf 
and the language ~ttern for hilP.1 achooll prcacribed abow. 
will com(" In to force from the academic year 1987-88. 



Scatc/UuiOD 
Territories 

7. Maharaahtra 

StateJUnion 
Temtoria 

88 

In Maharaahtra State, there are in all 7 media of in.truet-
ionl through which the education is imparted froID 
.tandard V to Standard X in schools. In alino.t all thr 
ClUet of dift'erent media ofinltructionl, Three L;.,n811l1ge For-
mula is being followed according to the requilTmmtl ofvarioU8 
commWlitie. in the State. Thi. pattern of Itudy of language. 
hu been impleDlentcchince the academic year 1979-75 onwardl •. 
However, die exilting pattern WIll sUghtly moCWled 80 far PI 
language formula i. concerned from the academic year 19&..aS. 
According to this pattern it is decided to make San.bit aa 01": 
tional laneuage from Standard VIU onwards. Any school 
desiring to opt for San.bit IbI.lI have the option of droping 
Hindi for Sanakrit. However, Hindi will be compullOJY lIplO 
Standard VII. 

Language 
I 

Language 
III 

----------------------------------------------------------. 
8. Manipur • 

g. Megbalaya 

10. Nagaland. 

II. Orilla 

Ig. JluDjab 

13. Tamil Nadu 

14. Tripura 

11\. West Bengal 

Manipuri, Bengali, English (clanee- ID-
Hindi (claaee.I-XI) XU» 

Nil 

Hindi 

Hindi 
Hindi 
English 

~liah (claales 
I) 

Oriya, Hindi, 
~ngli, Urdu, 
Telugu, English, 
Bnukrit 
(cJtueI I-XII) 

Pu~abi, Hindi, 
Ur u (dalles I-XI) 

Tamil, Telugu, 
Malayalam, 
ICanuda, Urdu, 
Hindi,Gr~ 

(claues 

• Bengali (claue. 
I-XI) 
Bengali, English, 
Nepali, Hindi, 
Urdu, Oriya, 
Telugu, Gujarati. 
Auameae, Lulbai 
Marathi, Modern 
Tibetan, Puniabi, 
Santb.li, Sadini, 
TatWJ (ClaHes I -X) 

Primary (optional, (it ia compulaory only. 
in .ome Icliooll in which the mediUll'l of 
in.trctioDi is Hindi). 

Middle alabove 
High aaabove 
High Com:ki:.0iL in 

'lon- 'ndi booll. 

NJ,Anscm Nil 
(c1auel &: X) 

(optlonal) 

Englilh Compo.ite COUl'lC-
(dalles IX-XIII) Hindi, Sanskrit, 

Ori'S:J.claaeea VIII--

~J!~~Jh) 
Englilh (clalles 
III-XI) 

~~Iilh (clauea m-

EngliJh (clallCl ID_ 
X) 

XI ). 

Englilh (dalles 
VJ-Ja) 

Nil 

Nil 

Hindi, AaaameIe! 
Bengali. Gl\iaratl, 

Luabal, MalayaJain,. 
Oriya, Sadani, 
Sanathali, '1elugu, 
Tamil, Urdu, PaU, 
Sanlbit, Latin, 
Greek. Arabic, 
English, French 
(clallel VI-X) 



State/Union 
TerritoriCi 
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Lanruaae 
D 

-------------- --------
16. SiWm (I) Englilh OlaIICIl to XU } 

Il Hindi e f3~ NepaliJTibetan/ ClaaaCII to VlD 
Lepcha/Limboo 

eEither lll) or (3) in c:laIIet IX and X. 

17· Ancbman I: Hindi, Urdu, Enllilh (dauea IV- Hindi, Benp.li, 
Nicobar I.landa Ben~i (clallCi XI) Tamil, M'a~lam. 

1- ) Sanakrit. ( CI 
VI-X) 

,18. ArLlnachal Englilh (claues Hindi (clauea III- Alaamese or 
Pradelh I-XI) XI) SaDikrit (clallcl 

IV-XI) 

'9· Chandigarh Pwtjabi. Hindi. Hindi, Punjabi. ~Iilh (clauea 
(clalleal- Xl) (clallea V-XI) -XI) 

20. Dadra & Nagar Gq\uati. m!l'athi. Hindi (clalIClV-Xl) Englilh (clusCi 
Haveli • EngUsh (clUlCll-XI) V~ 

21. Goa,Daman Englilh (clusel V-XI) Hindi (clauea V-XI) Any clauic:al. 
and Diu modern Indian or 

modem European 
la lIuage [c:lallea 
VI -XI) 

g,. Mizoram Mizo, English, EngUlh (claaae. Nil 
Nepilli (clallea IV-XI) 
I-XI) 

23· Lakshadwecp M'alayalam Englilh (dallea m- Hindi {claue. 
(dalles J - XI) XlXI) IV-XI) 

240· Pondichcrry Tamil. English. Entia~CI Hindi (claues 
MalaJifcm, French, 11- ) IV-XI) (Mabaa; 
Hain . (claAes Yanam repon. 
I-XlXI) only). 
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APPENDEX II 

(Su Par. 3.13) 

. STATEMENT SHOWING THE PATTERN OF LANGUAGES AND THE 
POSmON OF IMPLEMENTATION OF THREE LANGUAGE FORMULA 

IN THE STATES AND UNION TERRITORIES 

,.. per iDformation received from State Govu.,UT. AdmiDiatration up-to 51-5-1g8s .. 

. SI. State/ 
No. Union 

Tarritory 

Andhra 
Pradeah 

Languages taken up Clus from Remarb 

I. 

3 

First LOJlptJI' 
(Anyone of the fonowing 
groups may be offered). 

which and upto 
which the laosua-

rovidecl ro: ::Jinl and 
learning. 

4 

Mother Tongue 
and Regional 
Language 

(a) One of the following:- From Clus I 
Telut!:u, Hindi, Urdu, Kannada, 
TlUDll, Oriya, Marathi, GtU-
arati, til' 

(b) A composite course of anyone &l1ishVfrom 
of the Language mentioned Clau 
in (a> above with an allied 
dauicallanguage, 0' 

(c) A composite course of :-

(i) Any oue of the Hindi laogua. From Clas. VI 
gea in (a> above, which 
is the mother tongue of the 
pupil,and 

. (li> One other from the regional 
languagca ofthe State (Telugu, 
Urdu, Tamil, Kaonada, Or-
iya and Marathi are recol-
niaed u regional languages of 
the State), or 

(d) Urdu or Kannada or Tamil, 
or Ori~ or Marathi or GIda-
rad WIth the ltudy or Hindi 
in Devanagarl acript u a mi· 
nor part of the coune. 

II. Sutmd Ltm,." 
(a) For thOle who' do not study 

Hindi under any of the IfOUP 
(a), (b), (e) H~id) under 
Ant laoguap- • 

42 

5 



II 

~...-.~-,---------------

3. Bihar . 

4. Gujara( 

2501 LS-4 

(b) For tboae who do not Itudy 
Telugu under fint language 
except those in (b)-Telugu. 

(c) For dlose non-permanent resi-
dent of the State, e.g. ' Children 
of Central -GoYernmmt, Em-
ployees liable for . tranaer to 
any place' in India-Any 
regional language ,of the State 
(other than the pupil', fint 
language) or (any modem 
Indian language) (other than the 
first language) Drawing or any 
other Fine Arts such a, Music. 

111. Third [A"gual' 
English, which shall be com-
menced in Class VI except in 
the case of Enj!'lilh medium 
schools where Instruction in 
English may be started earlier. 

(i) Mother tongue or regional 
language 

(ii) English 

(iii) Hindi (for Allaamese) 01' 

A~same;e (for non-Assamese). 

I. MOTHER LANGUAGES. 

Hindi, Urdu, Bengali, Oriya, 

Three-1Ang~5 
formula i. being 
implemented 
only in Classes 
V to VII. 

Maithili, Nepali and 
English. Class I-X 

" English 

3. National Languages/Second 
Indian Language. 

Hindi (whose mother tongue 
is other than Hindi) 

OR 
Sanskrit 

OR 

Bengali, Ooya, Urdu. 

Al .• econdary education level, from 
standard VIn to IX the three 
language formula is in vogue. 
These three languages arc (I) 

. Gl,\jarati or any other mother 
tongue (2) Hindi and, (S{!.1-
liab, Hindi and EDgIJah u-
&pi are taught AI lower 1cvo11an-
IUIpI. If Hindi is mother 
tongue than regional laDsuage 
it taught .. lower 1eve1laDfUIIC. 

Clua VI-X 

Class IlI·X 

At the: hi,her 
aecondary level, 
Hindi it not a 
compuIaory 
~1Ub
ject but stu-
den" are pea 
optiOa to Hlect 
any QIle Ianp-
age lroan the 

~"':JUb. 
joc:tI. 

5 

• 



5. Haryana 

6. HimIIchaI 
Pradah 

7· lc.ammu and uhmir. _ 

---- -----------
3 

At public examination held at the 
mel oCStaDdard X, twolaasu· arcs are compulsory and .tudeDt 
can offer thci thUd lanauage as 
opticmal lubject. ThUi the 
three languaae formula is in 
~e at the public I".xamina-
don level too. 

I. Hindi 

2. EJIIlish 
3· Punjabi/Urdu 

SanUrit/ 
Telugu. 

J.J Hindi 

From 1St primary. 

From 6th Clus/Secondary 

7th C111S!J'~econdary 

I to XI) 

2.fEngliah VI to XI 

3. Urdu 

2.1 Urdu or Hindi 

2. 

3· 

Eugliab 

Urdu/in cue of Hindi 
medium achools. 

OR 

Hindi in cue of Urdu 
medium ac:hoola_ 

4. Puqjabi, 
Ladakhl, 
Penian 
Optional 

Do!rri, Kasbm.iri, 
Arabic, Saoakrit, 

(as additional 
subject.) 

5.' Hindi, Urdu, Dogri 
KuhmirI, Punjabi, Ladakhi, 
Arabic, Persian, Sanskrit 
(One language as eJectiv~ 
IUb~t). 

IX to X 

to XII 

VI to XII 

VII to XIII 

IX to XV 

8. Karnataka. . (I) The following language pat-
tern It the lecondary acbool 
level will be adopted by the 
State Govt. or Kamataka 
(&om the academic year 
Jg87-88)_ . 

A. Fir,' ~,: 

Kannada shall be the sole firat 
language (to carry ,,'s marks). 

5 



·' 
------',---------_._--_._---------_ .. -

g. Kerala 

n. Two other languaaes from 
the fOllowiDK :-Uidu, Tamil 
TeIuRu, Maratbi. !.Deliah, 
HiDdi SaDakrit, Arabic, Per-
sian, MaJayaiam and Kanoada 
(to carry 100 marb each). 

Note: 15 grace ma.rb IhaU be 
given for a period of ten years 
(a> in the flllt language exami· 
nation, to students whoee 
mother tongue is not KaIU1Ada; 
and (b) in Hindi examination 
to .tudents who Itudy Hindi 
and whose mother tongue i. not 
Hindi. 

(2) Students coming from outside 
the State and joining VIII 
or IX or X StaDdard in the 
State of Kamatalea and who 
did not study Kannada earlier 
may be permitted to take 
Engliah or Hindi a, fint 
Languagt". 

(3) The teaching of Kannada 
from I standard in non-
Kannada schoola will com-
mence from the academic 
year 1982-83 itself and the 
language pattern ilr hip 
schools prescribed above will 
t.'OIXle into force from the 
academic year 198,-88. 

( I) Regional language Malayalam I to X and 
(Kannada or Tamil for mino- the Univr.nity 
rity linguistic group" \, 

(There is provision for teac:bing 
G~ and Englilb Cor G~.
rati Spt.akhlg and Anglo Indian 
groupe &om Standan;f I onwards). 

\ 

(2) l';nglish IV to X and the 
Ulliveni ty 

(3) Hindi V to X and the 
UDivenity. 

• 

Theft' is provi-
,ion for teach-
iag Arable and 
Urdu from 
Standard I til 
X and Sallskrit 
from STD. V to 
X fi)l' pU(liL~ 
who want to 
learn the lan-
guage. There is 
al~o provision to 
teach Rus Iian 
and ~npli in 
selected schools 
during out-of-
school houl'll. 



I 

10. Madhya ~ 
Pradeah 

II • Maharashtra 

12. Manipur 

• 

(i) Mother tongue 

(ii) (a) Hindi (for non-Hindi 
speaking) S&nIJkrit, (Hindi 
speaking) . 

(iii) EDglish. 

In Maharashtra State. there are 
in all 7 media of instructions 
through whkh the education is 
imparted from standard V to 
Standard X in schook. In 
almost all the caseA or'different 
media of instructions. . Three 
Language Formula is being fol-
lowed according to the require-
ments of various communities 
in the State. Thi., pattern of 
Study of languages has been 
implemented since the academic 
year 1972-7S oDwards.How-
ever, the existing pattern was 
llightly modified so far as lan-
guage formula is concerDe!i for 
the acadamk Yl"ar IgS2-83· 
According to this pattern it is 
decided to make Sa.nskrit 019 
optional language from Stand-
dard VIII onwards. Any 
school desiring to opt for San-
skrit shall have the option of 
dropping Hindi for Sanskrit. 
However, Hindi will be com-
pulsory upto Standard VII. 

Three Langua-
age for~ul. in 
v~ at the 
Middle school 
level i.e. from 
claues VI to 
VIII. 

,i) Manipuri or recogni.'l"dTribal from Cla)5 I 
dialects. 

(ii) English 

(iii) Hindi 

from Class I II 

from Class VI 

13. Megh~.ya Hindi Primary (op-
tional, it is com-
pulsory only in 
some schools 
ill which the 
mediUm of in-
strudlOn is 
Hindi). 

Hind,. Middle-a$ above 
t" ---... '-.. ~,-- ._----- ... -~----------

5 



'4, Nap1and 

15. Orissa 

16. Punjab 

17. Rajasthan 

18. SikJcim 

Hindi 

F.rigUsh 

(i) Mother Tongue 

. (U) English 

(iii) Hindi 

(i) Oriya 

(ii) Engliah 

(iii) Hiodi 

(i) Punjabi 

(ii) Hindi 

. (iii) English 

(i) Hindi 

(ii) English 

(iii) Sanskrit or Urdu or Sindhi 
or Gujarati or Punjabl or 
Malayalam or Tamil or 
Bengali. 

(1) Engli~h 

(II) Hindi 

(3) Nepali/Tibetan/Lepcha/ 
Limboo 

J9. Tamil Nadu Tamil or the mother tOnlue or 
the pupil where it i~ different 
from Tamil. 

4 

Hlcb-as above 

Hlch-compul-
101')' in non-
Hindi· SdIDOb. 

FrOm ClusI 
onwards. 

FrOm class I 
onwards. 

Frain a.a. v. 

T~.t.iuuruaae 
(~ .. , J,-beUa, 
implemented in 
~C!!,;VI to 
X (~ is 
intrOcluCect from 
Grade IV). 

From Class I. 

From Class IV . 

From Class VI. 

Three-Language 
fonnula is be· 
ing Implemenu-d 
in Middle and 
Secondary stages. 

C1asse! I to XII 

a...-l to VIII 

. !Either (2) or 
(3) in daMes 
IX and X. 

I to X 

5 

Two Language 
Formula is be-
ing followed in 
Tamil Nadu in 
accordance whb 
the Rl!llolution 



------.. ~---~-- ._--_._---
a 5 

/' -------.----.-------------- ---.--.--.. -----~---

ao. Tripura 

III. Uttar 
Pradeih 

112. West 
Bengal. 

~~y other non-Indian III to X . 

I n Tribal area-Regional Language 
Kak barak. 

In non-Ttibal area-Regional lan-
I~e Beqali. 

1st language-RcPonalLanguqe--
Bansali lind languace-Engliah 
grd language Hindi Sanlkrit! 
Arabic/Pali/Persian etc. 

1st language-Regional language 
Bengali. 

2nd language-English. 

I. Hindi 

(The Hindi syllabus also contains 
a small portion of Sanakrit 
which is of a very elementary 
nature). 

2. One of the Indian languages 
mentioned in the 8th schedule 

of the comtitution or Sindhi 
or Nepali. 

3. One of Modern European 
Languages. 

I. FiTS' la1lI'"'I'_ 

Auameae, Bengali, Ena;liah, 
Gujarati. Hindi, Luahai, 
M1dayalam, Marathi Modern 
Tibetan, Nepali, Oriya, 
PwUabi (Gurmukhi) Sanchali, 
Sadani. Teiugu, Tamll, 
Urdu. 

a. StclIfI4 La1lguag,-.. 0", 

EngUah-if any li&llC other 
then Engli&h is 0 118 
Fint Language or Bengali if 
Engliah is offered as first 
lancuage· 

I 
I 

I to II 

lII-VIlI 

IX -X 

f VI-VIII 

1 

Class-VI to·).' 
C1aS!-X 

passed by the 
&ate Lea:iala-
tive Assembly 
in 1968. 
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23. Artmaehal 
Pradesh 

24. Andaman 8t 
Nicobar 
Islands 

3. Third z.,..,. tmI 

(a) A cIuIk:al I.aapaIp. 
(b) A mocierD F~ LanIWlF 

other thaD BqIiIb. 
(c) A modem ~ iaapIIp 

other thaD tbe Pint l.aquaIp. 
as may be approved by the 
Board. 

(i) EDglish lIS first language. I to X 

(ii) Hindi as a aecond languare ( to X 

(iii) Assamese as. a Tbird Laaau- VI to VIII 
age (Modern India Languqe) 

lat language (mother tongue) 
HiDdi/Tamll/Tel~/Urdu/ 
Malaya12m/Bengall/Punjabi 

2nd language 

English 

3' d language 

Clasa I to Clus 
XII except 
Punjabi aDd 
MalAvalam and 
Tamfi are tawrbt 
upto c1W VIIl. 

Claas I to Olu. X 
(Teaching of 
English in du-
les ( to II is 
optional). 

Hindi/Tamil/ 
TclUfU/Urdu/ 
Ma18ya1am and 
Samkrit. 

'125' Chandigarh· One can opt for Hindi/Punjabi as 
1St and 2nd language. 

Some l(of tbe 
.cbooll ~. 
for tcacbinr of 
Eqliah llindi 
.ad Tam.il 
Language •. 

Fint Language 

Second Langua~ 

English 

I to Matric 

III to Matric 

III to Matric 

26. Da.(ira and I. RCJional Language Gujarati I to XII 
Nagar Haveti and Maratbi. 

2. Hindi V to XII 

V to XII 
-- .. _--- -- ---_._-_ .. -,------
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(a) .t, "" Middll s..,. 

(aw.s VI" VIII) 

(i) Hindi 

(ti) EDflish 

(iii) Snukrit a CODlpGIite course of 
HiDdi/any rqioaal 1&DfUl&le( 
IIDy othCll' Jau«uase pmsc;ribed 
bt Central Boaicl of Secon-
dary Education. 

(b) .t, ,. SleMtlIJry &,I,.. 
(Qauu IX _ X) 

(i) All .tudents would study 
three languages upto c1us 
VIII. 

(ii) 11Urd lapguage to be .tudied up to _ VIII and examined 
iDtcma1ly. If the student 
doeI not qualify in the third 
language, he should be re-
examined in Cl ... IX by the 
lChool concerned in the same 
ayllabUi and text-books .. are 
preaaibed for c1ua VIII. 
ThOllc who are .till unable 
to dear it by the end of claa., 
IX are given another oppor-
tunity to clear the same in 
_ X. The student h .. to 
qualify/p'" in the first and 
second languages under the 

,normal promotion rules. 

Thus, pass in all the three 
languages is a J;'re-requirc-
ment or appeanng at the 
secondary examination of 
Central Board of Secondary 
Education, Delhi. 

(iii) Two languages must be stu-
died in claues IX and X and 
~tudent would be examined 
externally by the Board in 
these languages. These two 
languages should include 
either Hindi or English, as 
one of them, '118 pre!cribed 
by the Central Board of 
Secondary Education, Delhi 
and should be any two out of 
a list of following lZ6 language 
drawn lip by the Board. 

Hindi. English, Aasamese, 
Bengali, G~arati, Kannada. 
Maratbi, Malayalam, Mani-
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28. ~,tiaman 
aDd Goa 

,.~) Onya, PwU&bi. Siodhi. 
Tamil, 1'eJugu. Urdu. SaD,-
mt, . Fren cit, German, 
Il'*'-n, ... rabie, Peniu. 
Nepali, Portugutlle, l..epeha, 
Llmpu and Tibetan. 

Diu . Marathi 

Konkani 

Urdu 

KanDada 

English 

Daman & Diu Gujarati 

English/Hindi 

PrOm 0lMs I to bt I..aaaruqe 
IV and Q9d rAn-

.ware 
From CJus I to 
IV 

From Class I to 
IV 

From Clu., I to 
IV 

From Claa.. I to 
IV 

From a Clua I to 
IV 

From Cla.'I.~ II I 
to IV lZnd lan-
guage. 

MIddle aacl Secaadary Stqe V to VII 

Fi"st Language 

Secund Language 

Third Language 

Fint Language-English 
2nd language-Hindi 
3rd language-Maratbi or Konkani. 

The above pattern is also followed 
at secondary stage VIII to X 
for atds. VIn to X Hindi as 
entire subject and Hindi and 
SaDlkrit composite course i.~ 
being followed. 

:29. Lakshadeep; Same as for Kerala 

30. Mizoram . Mizo 

Jo~ngliah Marathi Gujarathi (anJl 
one) 

Hindi 

Marathi, Enslish & G\ljarali any 
one alld Konuni. 

Same a. for 
Kerala. 

From Primary Class ut tD College 
Clall!l B.A. 

_. _____ .... ______ ... _ .. __ . ___ .. __ ... _ . . w~._. ________ _ 
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31. Pondicherry] 

Hindi 

(i) Pondicherry and Karaikal re-
gions. Tamil or the 

Mother tongue of the pupil 
where it i~ different from 
Tamil. 

Enpish or any III to X other 
non-Indian Language. 

(ii) Mahe and Yanam I'rgiolls. 

AJ per Language pattern in 
Kerala and Andhra Prad~h 
respectively. 

}'fOm Primary School 0Ius III 
10 CoB. Clan B.A. 

FI'om Middle to Hirh School 
Clus X. 

CI8111 V 

I to X The achoola in 
these "'0118 are 
affiUiatocl to the 
secondary aDd 
higher secon-
dary Boards of 
Education 
Tamil Nadul 
University of 

Tamil Nadu and 
therefore thr: 
education pat-
tern of Tamil 
Nadu State is 
followed. 

The Schools 
in Mahe are 
affiliated io 
Kerala Boardl 
Calicut Uni-
versity and the 
pattern of Edu-
cation there ia 
the same III in 
Kerala. The 
school inYanam 
are affiliated to 
Andhra Pradesh 
Board/V niver-
Rity and th.:y 
arc following the 
pattern as pres-
cribed. In 
Andhra Pra-
desh in both 
Kerala and 
Andhra Pra-
desh three lan-
guage formula 
is adopted ~ in 
Mahe and Ya-
l1am regiom 
also. 
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Statement (If Recommendation.rlObs~rvations 
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1.15 
and 
1.16 

3 

'Education' is now a concurrent subject. The 
Constitution envisage~ provision of free and com-
pulsory education for all children until they com-
plete the age of fourteen years. Thus the Statd; 
and the Centre have a distinct and joint responsi-
bility for the Elementary Education. This stage of 
($iucation i~ crucial to the mental, moral and in-
tellectual development of the children. Tradi-
tionally elemelltary education was merely meant 
to impart literacy, to prepare for admission to 
the secondary school and to prepare for 
entering into the lower jobs under Government. 
This role had to be modified after the advent of 
freedom to prepare the children to be self-reliant, 
patriotic and more useful citizens of the country. 
The challenges of socio-economic development 
have to be met by such a modification. In this 
context, it is essential that the children acquire at 
the earliest of their educational career an attitude 
conducive to a balanced development of knowled-
ge and values as well as capabidities for work. The 
dignity of manual labour especially has to be in-
culc~ted in the young mind. The Committee ap-
preclat~.,th~ efforts of ~overnm~nt it,1 translating 
GandhlJI s .Ideal of basIC education lOto reality. 
After a senes of endeavours to adapt the ideal to 
suit the ch~ging needs and aspirations, tl!~ con-
cept of socially useful productive work has now 
been evolved a~d comme.nded for adoption as a 
compulsory subject. The Committee have how-
ev~r, receiv~d an impression that the work' orien-
tation of prtmary education has not received the 

53 



-------
1 2 3 

---------- --~ 

2 1.27 
1.29 
to 

e= that is due to it. F. Urthe .. r, it bas not been 
".' 'y implemcqltd . ill . all ,the institutiODS 
throughout the country alike. in rural and urban areas. The COnlmittee Wish to emphasise the 
need for some unifonnity in this regard. 

The Committee relllise that it is 110t an easy 
taSk to evolve t¢hniques and to 11¥>bilise resources 
material, manpower-to acbieve the socially use-
tU.1 and productive orientation of education. In-
vestment in education should be viewed as a pro-
ductive investment both from the social and eco-
nomic points of view as without the right type of 
education real socio-economic detvelopment of the 
country is not possible., Having regard to the 
Directive Principles of the State policy, adequate 
funds for the primary education ought to be found 
to achielve the end in view at the quickest possible 
time. The Committee, therefore, desire that in 
concert with the PJanning Commission a perspec-
tive plan should be evolved and implemented to 
universalise the primary education and to makc it 
truly work oriented unifonnly throughout the 

country well before the tum of the (,;ountry. 

It is ind~ regrettable that the goal of uni-
vCjrSalisation of elementary education envisaged to 
be achieved within a decade of the commencement 
of the Constitution still eludes us even after more 
than three decades. Increase in p(lpulation is a 
factor contributing to this failure to achieve the 
goal. Notwithstanding this, there has been failure 
to allocate adequate resources and make dete'rmin-
ed efforts. However, after the amendment of the 
Constitution in ] 977 'education' has become equ-
ally the responsibility of the Centre. The Commit-
tee have been infomlCd that the goal has now been 
set to be reached by 1989-90. The Committee de-
sire that there should be no further setback. 

The Committee are told that the backlog 
at the end of the Sixth Plan would be 3 Crore chil-
dren and that targets set for the Plan period would 

--. - ... ------_.,-- ---.~.~ ... _,._, -----._--- ... --- ._------- .. _---- ---.. -~------.~---
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have to be increased to achieve the goal of univer-
salisation of elementary education by 1989-90. 
This would require· Qlore fubds. The Committee 
recommend that the allocation of funds should be 
realistically reviewed and augmented for the cur-
rent Plan and adquatel funds provided in the 
next Plan. 

Th~ Committee have been informed that 
thougfia concurrent sll:~ject now, '~l~~ent~y ~u
cation' continues to be the responslblhty pnmartly 
of the States and is' mostly managed by them. The 
Committee recommend that while ensuring alloca-
tion of adequate funds in the P\ans, Centre should 
provide for financial assistance to the States de-

. pending upon their need to fulfil the commitment 
In this regard by evolving suitable Central/Centr-
aUy sponsored schemes in addition to the Schemes 
already in operation. 

The problem is not of only enrolment of 
children but also of providing necessary infrastruc-
ture and tr~r:ned teachers and ensuring that there 
are no dropouts of children from schools, to make 
the Programme a success. The Committee would 
in particular refer to the problem of the! rural areas 
wher~ there are mostly single-teacher schools. 
These schools in reality go without any teacher 
for ~ubstalltial periods during the absence of the 
only teacher. The Committee recommend that 
the pattern should provide for a minimum of two-
teachers per school and the Centre should corne to 
the! assistance of the States in ensuring this . 

.i 2.13 The Committee note that the Government's 
policy is that "every child shall continue to learn 
in the age group 6-14 on full-time basis if possi-
ble, and on a part time basis if necessary". Follow-
ing this, a non-forma] part-time education system 
is being developed as a supe.0rtivc to formal sci 
hooHnB. Under this system cHijdrell who cannot at-
tend 'the formal schoolS because of socio-economic 
reasons are offered elemc.1nta.ry education of the 
same standard at ~laces and ti~ings suiting to their 
needs and convemence,. The major thrust of the 

- -_ ..... ---_._------ ------.--_.- ---_._-_ ... __ .. __ .. _----_.<- -.-.. ----.-----... - .... --- -
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non-formal education is in thd 9 educationally 
baCkward States. Special assistance is given to 
these States on 50:50 sharing basis. However, in 
the case of such centres for the girls the Centre's 
assistance is upto 90 per cent. The Committee 
have been informed that a sum of R~. 25 crores 
have been allocated for this scheme, though a 

. Working Group on Universalisation of Elementary 
Education set up in 1977 recommended R$. 50 
crores. However, only R.... 1 0 cf(~res could he 
spent during the first four years of the operation 
of the sch(!lJue owing to a variety of reasons chief 
of which are inability of the States to find match-

. ing resources and administrative inadequacies. It 
is indeed regrettable that such. a desirable scheme' 
is languishing for want of enough support. The 
Committee desire that the implementation be 
speedep up and the modest target of opening 3 
lakh centres covering onfl crore children for the 
Sixth Plan realised. 

The rcprl13entatives of the Ministry have COIl-
ceded before the Committee that the monitoring 
system at the Centrallevell was not adequate. Ac-
cording to the Ministry there are some difficultie~. 
e.g., lack of adequate staff etc. The Committct' 
r~ommend that the Ministry should strengthen 
their monitoring system to make. it effective at 
the earliest and it should also be impressed upon 
the States to simplify their Rules and Regulation~ 
cdgarding sanctioning and disbursement of funds 
under the scheme to make for their smooth and 
timely flow. The Committee would await the 
results of the steps undertaken by the Ministry ill 
this regard. 

The Committee learn that voluntary organi-
sations are also involved in the !Set~g up Of Cen-
tres for Non-formal Education. Such voluntary or-
aanisations are given 100 per cent grants from 
tllef Centre in respect of these schemes. The Com-
mittee have a feeling that there is at present no 
effective check· on these organisations to ensure 
that grants givdn to them are not misutilised. The 
Committee would like the Ministry to have their 

... _--_ ....... ----------- ... --,---- _. -- -_:..._"._--_ ..• 
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own arranaements to conduct periodic inspections 
of the activities of the voluntary organisations to 
whom funds ~ provided by the Centrel and ensure 
that public funds are put to proper usc. The 
Comniittee would like to be kept awprised of the 
action taken by the Ministry in this regard. 

7 2.23 The Educationitl Technological Programme 
launched in 1972-73 a.c; a Centrally sponsored sc-
heme aims at bringing about a qualitative improve-
ment and a wider access to education through radiu 
and television. The scheme is implemented thr-
ough Educational Technology Cells in the States 
which Ike established and equipped with Central 
assistance for a period of S years and thereafter 
maintained by the State Governments. The Com-
mittee were infonned that this programme 
was started with the assistance from UNDP. 
At the initial stages the coverage of the 
scheme was poor. However, by now al1 
States excecpt Tripura have set up these centres. 
It has been brought to the notice of the Commit-
tee that the progres..c; of the programme wa.c; hin-
dered by inadequacy of staff, inadequate facilities 
and absence of coordinating mechanism at the 
States' level. As this is a cent-per-cent Centrally 
assisted scheme, it should be the responsibility of 
the Centre to ensure that the constraints are re-
moved tbd the programme is implemented effec-
tively. There should be an integrated approach 
in the sense that the beneficiary institutionsjbodies 
must also be assured of availability of R¥dio and 
TV sets. ilt should also be ensured that the 
educational software produced by them for trans-
mission over the Radio and TV is of uniformly 
high standard and quality and of real use. Con-
sistel)t with the policy of the Government, grea-
ter emphasis should be given in this scheme to 
cater to thel spread of non-formal elementary edu-
cation. The Committee feel that the scheme re-
quires ,reorientation in the light of these!. 

8 2.28 The Committee have been informed that the 
Ministry has now started organising training-cum-
programme worksbops to help the officei's of the 
States in the formulation of their plans in the field 
of education. The Committee feel that had the 
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tr.~ progranunes been initiated before the 
launching of the Sixth Pian. the prog~amme of 
elementary education c~uld' haye bee.n Impl.ement-
ed smoothly. Concedlilgthls durmg eVIdence, 
the representative of the Ministry informed the 
Committee that "even now it was not too late". 
The Committee wish to stress that there must be 
a measure of uniformity if not absolute similarity 
in ed~cation planning. Now that education is a 
concurrent subjdct, the Centre has a responsibility 
to attain this objective. They, therefore, desire 
that the training programmes should be organised 
imaginatively so that a well-integrated planning 
for balanced dev~lopment could be evolved and 
put through. The special needs of backward 
regiOl!S should be clearly identified and strategy for 
levelling them up with the rest CYe the country 
evolved in a coordinated manner. 

The Committee note that the Ministry of 
Rural Development is responsible for implementa-
tion of the Minimum Needs Programme which 
includes 'elelmentaryeducation, and coordination 
with the Ministries and State Departments con-
cerned. While -the Committee appreciate the in-
tegrated approach to rural development and the 
programmes as well as institutional arrangement 
evolved therefor, they would like to caution that 
there should be no overlap of functions or dup:ica-
tion of efforts. between the Ministry of Rural Deve-
lopment and other Administrative Ministries en-
tailing delays in regard to planning, funding, im-
plementation, monitoring and follow up. They 
~ould desire a review of th;~ arrangement in this 
hght for ~uch rearrangement as' may be needed. 

Our country symbolises the unity in diversity. 
Our composite culture is marked by its adaptabi-
lity, tolelrJUlceand healthy respect for its consti-
tuents. These are the legacies that the present 
generation also would pass on to the future gene-
ration. Education is the best means of passing on 
this legacy. In a multilingual ~ociety such as 
outs, the national integration and unity could be 
fo,stcred if· the educated couId- freely communicate 
WIth each other'without any impediment. For this 

\ .' .',' " 
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purpose it is inevitable that our children learn 
more than one Indian language and a link langu-
age. For historic reasons and taking into account 
the imperatives of the modern age English has 
become not only a link Ilanguage within ~he coun-
try but is also necessary for communication with 
the rest of the world. Hindi besides being the 
official language of the Union, has acquired the 
importance for effective communication within the 
country. Further, after the linguistic reorganisa-
tion of the country, the regional languages having 
become the official languages of the various States, 
one has to learn the language whether or not it 
is the mother tongue. If Hindi happens to be the 
regional language as well as the mother tongue 
it is but just to expect acquaintance with anoth$' 
Indian language. Thus the three language for-
mula came to be adumberated in the National Po-
licy Resolution on Education in 1968. 

However, ewen allowing for necessary varia-
tions in thel implementation of the formula, the 
ideal underlying it is yet to be achieved throughout 
the country. Though it was envisaged that Hindi, 
English and retgional language in addition to the 
mother tongue, if it is not one of these three lan-
guages, were to be compulsorily h~arnt, in some 
States third language is optional, while in some 
others there is no third language to be learnt at 
all. Having regard to the spirit behind the three-
language formula, the Committee would in all 
earnestness exhort all concerned to ensure accep-
tance of it by providing such incentives as may be 
necessary in ordQr to serve a paramount national 
purpose. 

The Committee entirely agree that at the 
primary stage of education the mother tongue 
ought to be the medium of instruction. Every 
citizen could claim a legitimate right to bee taught 
in mother tongue and, therefore. facilities for this 
purpose must be made available in all the States 
as part of Oll[' planneld development of primary 
education. 
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The other language should he gradually in-
troduced as the children move up from the primary 
to the middle level. The Committee are of the 
viow that encouragement to learning of a regional 
Jangul1~e other than Hindi in the Hindi speaking 
region would strengthen national integration. Con-
siderable resources have been committed and a 
lot of effort is being made for popular ising the 
study of Hindi in non-Hindi speaking States. The 
Committ~ feel that there should also be sustained 
effort and commitment of resources for popularis-
ing the study of regional languages other than 
Hindi in the Hindi speaking States. The Com-
mittee accordingly recommend that the Ministry of 
Education and Culture may evolve suitable sche-
me in addition to the training of teachers to 
popularise the study of languages othelT than Hindi. 
The Ministry should also make efforts in this dir-
ection by aiding and encouraging non-offioial edu-
cational organisations devoted to teaching of lan-
guages other than Hindi in thet Hindi speaking belt. 

The Committee! appreciate the efforts of Go-
vernment to promote National Integration through_ 
education. However, a lot is to be done in this 
direction. Even unwittingly the tclXt-books and 
teaching aids and methods should not develop pa-
rochialism--linguistic or communal in the minds 
of the young. The Committee note that at the in-
stance of the Ministry of Education. and Culture, 
a programme of evaluation of school text-books 
was initiated by NCERT in 1981. To begin with, 
history and language text-books have been taken 
up and the NCERT coordinates the work in this 
regard undertaken by the respective States and 
Union Territories. This review has been confined 
to the nationalised text-books and other private 
text-books have aJlso to be evaluated. The Com-
mittee desire that there should be a time-bound 
progrhfmme for completing this work as well as 
evaluation of text-books in other SUbjects. Fur-
. ther, as admittedly it is not enough to ensure that 
there is no negative influence of the text-books, 
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it is equally essential to incorporate in the text-
books materials which would positively promote 
national integration. This task has also to be 
taken up in right earnest by the NCERT so as to 
ensure that values of patriotism, national intewa-
tion and secularism ~e well articulated in the 
text-books. The Committee would await the pr0-
gramme evolved in this regard. 

The Committee are of the view that there 
should be a balanced stress on the importanc~ of 
all religions, languages and religions in the text-
books. In fact, consistent with our secular ideal, 
reference to religions should be as less as possible, 
taking care to see that a healthy respect for all 
the religions is inculcated in the tender minds of 
the students. No historical war should be pro-
jected as wars betweten people belonging to diffe-
rent religions. The Committee hope that these 
suggestions would also be kept in mind whi1~ re-
viewing and reformulating the text books. 

GMGIPMRND-LS ll-2501 LS-l~2-84-1050. 
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